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to S.Q. No. 226

under sub-section (1) of sec-
tion 619A of the Companies
Act, 1958,

(b) Review by the Government
on the working of the above
Company.

[Placed in Library.
-4042/65].

See No. LT-

12.11 hrs,

I\IESSA(EE FROM RAJYA SABHA

Secretary: Sir, I have to report
_the following message recalved from
the Secretary of Rajva Sabha:

“In accordance with the pro-
visions of rule 111 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, I
am directed to enclose a copy of
the Industries (Development and
Regulation) Amendment Bill,
1985, which has been passed by
the Rajya Sabha at its sitting
held on the 23rq March, 1885",

1211} hrs

INDUSTRIES (DEVELOPMENT
AND REGULATION) AMEND-
MENT BILL

As Passegp By RaJya SABHA

Secretary: Sir, I lay on the Table
of the House the Industries (Deve-
lopment and Regulation) Amend-
ment Bill, 1965, as passed by Rajya
Sabha.

12.11} hrs.

CORRECTION OF ANSWER TO
S.Q. No. 226

WorkInNG HOURg OF GOVERNMENT
OFFICES

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): Mr. Speaker, Sir, I regret to

General Discussion

say that there was a slight inaccu-
racy in the reply which I gave to
a supplementary question asked by
Shri Surendra Pal Singh in connec-
tion with starred question No. 226
on the 3rd March 1965, in regard to
the recommendations made by the
Second Pay Commission for the de-
claration of holidays on two Satur-
days in a month. The correct posi-
tion is that the Second Pay Commis-
sion had recommended that alterna-
tive Saturdays should be full work-
ing days and full holidays. Govern=
ment, however, agree to offices being
closed only .on one Saturday in the
month.

12.113 hrs,

COMMITTEE ON PRIVATE MEM-

BERS' BILLS AND RESOLUTIONS
SIxTIETH REPORT

Shri Krishnamoorthy Raoe (Shimo-
ga): I beg to present the Sixtieth
Report of the Commitee on Private
Members’ Bills and Resolutions.

12.12 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd,

Mr. Speaker: General Discussion
on the Budget (General) for 1965-66
to continue. Out of 20 hours allotted,
10 hours and 45 minutes have already
been taken leaving 9 hours and 18
minutes. '

Shri P. R. Ramakrishnan may con-

tinue his speech. He has already
taken 12 minutes.

Shri P. R, Ramakrishnan (Coim-
batore): Sir, to revive the capital
market, the Finance Minister has
taken three relief measures. First,

a system of tax credit certificates are
made available to new equity invest-
ments. Second, there is exemption
from wealth tax on new equities for
five years, and third, there is a re-
duction of 10 per cent of the face
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value on bonus shares. These mea-
sures while intended to revive the
depressed capital market conditions,
are wholly inadequate for the pur-
pose. 1 suggest for the consideration
of the Finance Minister the aboli-
tion of the dividend tax; even if this
be not acceptable to him, let there be
a slab system taking into considera-
tion the dear money conditions. Then
I suggest the abolition of the capital
gains tax on bonus shares, the aboli-
tion of surtax, and also reduction of
the ceiling of incidence of company
taxation from 70 to 50 per cent. In-
comes from dividends should be
treated as earned income. What-
ever concession the Finance Minis-
ter has made must be made appli-
cable to issues made after 1st April,
1964,

The Finance Minister has also
given three fiscal incentives for in-
creased production. The tax credit
certificates are available to 25 per
cent of the excise duty on increased
production; they are also available
to 20 per cent of the additional cor-
poration tax including surtax, deve-
lopment rebate has been increased
from 20 to 25 per cent in certain
priority industries,

These measures are selective and
discriminatory. In their very nature
of discrimination and selectivity, they
have given the exchequer also direc-
tion and control of the economy. I
have no doubt in my mind of the ef-
fectiveness of these fiscal innovations
to give a massive fillip to production.
For export promotion, the Finance
Minister has given tax credit certi-
ficates to the extent of 15 per cent
of the value of exports. I have no
doubt that this is a measure which,
even though discriminatory and se-
lective, will give him some amount
of direction and control to increase

exports.
No citizen of this country can be

happy at the way mutual suspicion
and distrust is growing between the
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private sector and the public sector
in our economy. At no time was the
need greater for harmony, for a com-
mon sense of purpose. The appre-
hension that has been expressed in
certain quarters of public sector in-
dustries entering the consumer goods
industry is not shared, I am sure,
by many enlightened industrialists.

In conclusion, I wish to state that
the health of the economy can be
restored only by increased produc-
tion, both in the agricultural and in
the industrial sectors. The difficulty
of mobidising resources for the
Fourth Plan is not as great as stopp-
ing the increase in the rate of growth
of our population. The monetary
expansion should be such that it does
not exceed production. A definite
step has been taken to give the eco-
nomy a sense of purpose and also
dynamism.

Shrimati Vijay Lakshmi Pandit
(Phulpur): Since this is the first time
I have the opportunity of addressing
this hon. House, 1 would like to pay &
tribute to the Prime Minister and his
colleagues for the maner in which they
have faced the gathering storm in the
last fateful months. The ship of
State has been passing through very
stormy seas, but the hands that guided
it have so far prevented it from dash-
ing on the rocks. One wonders what
might have been our unhappy fate
had the hand at the helm belonged to
one of the hon. Opposition parties.

The last 17 yean: have been years
of continued travail for India. There
have been gigantic problems which
we have had to face, and there have
smaller difficulties which have been
a thorn in our path. Undoubted-
ly, some of these are of our own crea-
tion, but the vast majority of the pro=
blems were due to the world situatiomn
and conditions arising from it. It is
true that mistakes bave been made, it
js true that perhe” 3 our steps have
faltered occasion. and we have nqt
moved as fast as Wu would hawe wish=
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ed, but on the other hand, I do suggest
that if the Government had received
more co-operation and less condemna-
tion from certain quarters, possibly
our mistakes would have been fewer
and our progress faster.

I am not qualified to praise or blame
the Finance Minister. My own very
limited experience of budgets has been
confined to my Embassy budgets and
that does not equip me to deal with
the vast national problems that the
‘hon. Minister has to face when fram-
ing his annual Budget. But it does
seem to me a3 an ordinary person with
@ certain amount, I hope, of common-
sense, that in the period like the one
through which we have been passing
for the last several years, in view of
the many situations that have grown
up, not as a result of any weakness in
India but as a result of overall situa-
tion and our relationship with the
West difficulties have grown as a part
of the world situation. It is very
difficult today for any Finance Minis-
ter to produce a Budget that would
give satisfaction. I would, perhaps
have liked to see a little more relief
given to people who have been in
need of it for a long time, but, as I
said, not being fully qualified, I leave
the criticism of this Budget as well
as matters of defence of the under-
privileged to those who are better
fitted than myself to deal with them.
I do feel, however, that everything
today that we deal with, including
the framing of a Budget, stems from
the moral crisis through which this
country is passing. It is a crisis of
very grave dimensions.

‘The poet has said:

“I11 fares the land to hastening
ills a prey.
Where wealth accumu'ates
men decay.”
That is what is happening in India. In
gpite of the Finance Ministers’
attempts, wealth is accumulating in
the wrong hands, me are deteriora-
ting and society ha: become decadent.
Ang this is the root cause of more then
half the problems that we face. We
have to do something about lifting up
the &dividual. we have to do some-

but
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thing about re-imposing standards by
which individuals and events could be
judged and we must stop this canker
that is growing up in our midst. I feel
that all this talk about corruption and
S0 on is because we have lost that
yardstick by which we measure what
is right from what is wrong. Today
we are learning to live with demo-
ralisation and decadence and deterio-
ration. In other word;, we accept
corruption as a norma] thing. Except
for occasional voices that are raised
about it, nothing happens because, as
in the west people have learnt {o live
with cold war and it does not threaten
them as it used to do at one time,
so today all these forms of a decaying
society are becoming acceptable to us
on both sides of the House and all
over the country. It is no use anybody
challenging this fact because had there
been even one group whose voice could
have been raised against this, which
could have worked for the return of
those values which seem to have been
lost, we would have been in a better
position today. It is no use attacking
individual budgets or individual l.on.
Ministers for this state of affairs. It is
something that has gradually come
firstly because we are prone to this
sort of thing and secondly because we
have in very many ways taken the
line of least re-istance. Instead of op-
posing, we are accepting conditions as
they exist.

I would here like to refer in pas-
sing to the offer of the Finance Minis-
ter to those who have unaccounted

money ang have not paid up
their taxes or declared their
wealth. No, Sir, I think it is most

harmful, I cannot condemn it strongly
enough, that the hon, Finance Minis-
ter should hold out a sop to people
who are deliberately depriving Gov-
ernment of what is theirs. I think it
should not be accepted under any
circumstances and the Government
should use all its powers to get
hold of ill-gotten gains by peo-
%le who are accumulating them, not
for any worthy purpose but for per-
sonal aggrandisement or whatever it
may be. This is one of the reasons why
things are slipping so badly and why
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Government is coming into disrepute,
I thunk it is high time that a clear-
cut policy between right and wrong
should be initiated.

I do not refer to speeches. We have
had enough speeches. 1 have oflen
aaid that the number of words spoken
in India must have circumvented the
g obe many many times. What the net
result of all this has been, has not
been easy to see, Therefore, what we
want today is firm action from those
whom we accept and we honour as
our ,eaders.

I faced an election campaign at one
of the very difficult moments that this
country passed through last year gnd
that was at the time of the food crisis.
I know a little about food shortages
and famine. I have worked half a
dozen times i famines in Kathiawar,
and they used to be pretty bad
famines. I worked for one year in
Benga during the great famine of
1943-44 when I liveq in the villages
and picked up the dead bodies of the
children and the dying bodies of
their parents and came in very close
touch with these dreadful situations.
But I am not for a minute comparing
the Bengal famine with what happen-
ed in the fooq crisis, except to this
extent that the Bengal famine was
undoubtedly a man-made famine and
in Uttar Pradesh, it was not entirely
natural calamities that were respon-
cible for the shortage of food. The
complacency, and I say with no hesi-
tation, of the hon. Food Minister for
Uttar Pradesh was something amaz-
ing. The replies that he gave at a
moment when there was not an iota
of grain in the market—and in house
after house in my constituency in
Phulpur the women could not light a
fire for more than three days in the
week because there was nothing to
cook—were truly amazing. The pro-
mise of food tomorrow is not always
enough, for, sometimes, tomorro
never comes, and our own tomorrow
has been extended rather a long time,
and if something does not happen
soon, then desperate people are apt to
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take desperate remedies in their
hands. We were promised that food

was coming, and I said in my election
speeches too—for what else was there
to say—that we would give the people
food because food is coming
every day in great ships acros the
ocean from thousands of miles away,
from America, and other countfies.
But in my heart, I knew that each
bag of grain that comes to this country
lessens our belief in ourselves; each
piece of assistance that comes to our
country makes us feel that the capa-
city to do things lies with the person
who is helping us and to that extent
we are unable to take real bene-
fits from the assistance offered to us.
I know that the people of India are
grateful for the assistance they have
received. I know the Government
hag adequately thanked those who
have extended thier help to us in the
time of our need. I have myself ex-
pressed my gratitude whenever the
occasion has arisen, but having said
that, I do wish to say with all the em-
phasis at my command, that everv=
where I go—and my life now since
November last has been largely in the
villages—I have found a state of
things which, unless remedied, unless
built up, is going to be another stum-
bling-block in the near future, and
God knows, we have enough already.

So, if we wait for the next food cri-
gis, and again these great ships sail
across the great oceans bringing re-
liet and remedy to us, we shall be a
broken people.

Another feeling that I had while I
was touring and which I have in this
great capital city, is that there is no
sense of emergency anywhere, no
sense of danger anywhere; none at
all. We are all happy; we come to
Parliament; we go to our respective
meetings and we have our evenings
and we do what each one wishes. We
have our parties and our entertain-
ments. There is no feeling in this
city or in any part of India that I
have visited in recent times of a sense
of urgency, emergency, that gome-
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thing is going to happen, some fate is
going to overtake us unless we chal-
lenge it and meet it at least half-way.
I am not condemning, and I realise
that criticism is all too easy for those
who do not hold the reins of power,—
what gloes it matter how extravagant-
ly speaks one—I speak with great
humility to draw the attention of
those who are in a position to remedy
these matters. What happens here?
Day after day, this capital hag par-
ties. I suppose there is no harm in
parties; people normally like to go and
meet others and have a decent meal,
but what kind of parties do we go to?
We see tables laiden with all the
things that the poor man cannot buy
and even a man who has money can-
not get because they are not in the
open market. I am saying this
not on my own volition because on
several occasions western guests have
posed this question to me and asked:
“Will you explain why there is no
o-der or there is no sense of respon-
sibility in your people, that at this
moment, when food is coming from
abroad and when there is great scar-
city in the country there should be
such lavish parties and displays of
wealth”? My mind goes back to the
things I have seen in the western
world, where at the slightest hint
of any kind of shortage, people gz a
whole line up and meet the situation,
there is not any hue and cry and
feeling of frustration that arises
in the heart of the poor man,
because he feels that everybody is
suffering equally under a certain ban
or certain disabilities. We have no
control over ourselves. If there it a
little lack of sugar in the market, we
shout to the high heavens. I do not
know where sugar is lacking. I see
shops stacked with sweets. Even in
the village of Phulpur, where people
were saying that there was no sugar,
there was no dearth of sweets in
the shops. So, there is some discre-
pancy some where in the situation.
These things are not mere matters of
discussion. They are very real issues
which will not only prove a threat to
us, but also disrupt the things that all
of us on both sides have at heart,

namely, a progressive and forward'
moving country.

What is needed is that spark which:
has not been given us yet. Today
we are waiting for the Government to
ignite that spark, so that we might
sink all superficial difficulties, forget
the failings, on this front or the:
other and join together to tackle a
situation, which if it is not met in the
right way, will prove harmful to us
who call ourselves the ruling party andi
also to those who sit on the opposi-
tion benches. Unless we can do this,
I am afraid we have little hope of’
moving forward. There will always.
be set-backs and more set-backs.

One reason for this is a sense of
indecision that has crept into this
country. People are not making firm
decisions anywhere. That is why
situations get further involved. Youw
cannot wait for a situation to resolve
itself any more. Perhaps in the old’
days, such things might have been
possible, But today we live in the:
age of science when every minute
counts and we are losing the race
against time. While the world is
going forward to the moon and into
space and God knows where else,
we are still trving to establish a
democracy, but without having first
up-rooted all the superstitions, the
ignorance and all the things that
themselves threaten the real estab-
lishment of any progressive pattern
of living in the kind of world into
which we have been placed. So, it
becomes immediately necessary for
us to face the situations, They are
ugly, most of them, but ugly situa-
tions must be faced even more firmly
and with more resolution than the
good ones. and definite measures,
positive action, must be taken,

What do we see? Nothing but ro-ks
ahead. There is no time for me today
to go into many of the things I would
have liked to say. Therefore, I am
generalising. On a later occasion per-
haps I will go into those matters more:
fully. The road ahead of us is strewm.
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with rocks. From Kerala to Kashmir,
from Sheikh Abdullah to Vietnam,
there are no decisions. We are be-
coming the prisoners of our indeci-
sion. I believe that socialism is the
only road that can take India out of
this situation into the promised land.
The reason is a very simple one. It
needs no great books, no great logic
and no great teachers to tell us about
it.

Shri Ranga (Chittoor): Question.

Shrimati Vijay Lakshmi Pandit: We
'See how the world has been shaped
since the last war. We see the forces
tfighling for supremacy. We know
‘that the only forces that can stand up
in Asia and Africa today against the
disrupting forces that are around is
<gsocialism.

Shri Ranga: No, no.

Shrimati Vijay Lakshmi Pandit: We
have to establish socialism. It is true
that we have accepted a socialist pat-
tern of society. I do not know exact-
ly what that means. I am talking
about socialism in the broad sense, I
-‘would like to say that one reason why
the implementation of our projects and
many of the things we would like to
do are not being fulfilled is because
we are making compromises with the
concept of socialism. We should not
thave accepted this if we were not fully
prepared to implement it.

But here again lies a sorry story. I
do not know whether that is a story
-which belongs to India alone, whether
it is eastern or just a human failing
that ple find it rather easy to raise
their hands rather than to agitate
their brains. Therefore, when new
ideas are put forward, a vast mass of
people would raise their hands and

say “Ave”. The duty having been
done, the implementation of the
“Aye"” was left to a little group.

How can ministers however able, how
‘can individual men, who are after all
<nly human with humapn failings and
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human frailty, over-ride a situation
like this? Therefore, I would say
with great respect to the Prime Min-
ister, who has done me the honour of
sitting here, that we look to him to
see to it that ten things that are
accepted by this country would be
carried forward by the people. In
that alone lies our hope. We cannot
use socialism merely as a slogan and
then compromise on every level,
whether it is financial, economic or
social.

There must be one clear-cut policy
and the road to it would be equally
clear if our leaders took a firm stand.
The outmoded beliefs which still exist
in the country will take time to go.
I don’t think anybody has the means
of digging them out in a moment. But
in 17 years little attempt has been
made to dig them out. Therefore a
time will come when those whom we
do not want in power will be there
because they would have dug out
those beliefs and the air of light and
reason will have come into the minds
of those which are clouded today,

The other day I saw in one of the
English papers a television interview
given by the Prime Minister of Eng-
land. If you take out the word “Eng-
land” or “UK" wherever he uses it, it
woulg apply to us today. For inst=-
ance, in one place he says:

“The attitude that was good
enough for our grandfathers is no.
good enough for us”.

This is a problem we have to {face
every day. We are always called back
from any attempt to move forward
by saying that our grandfathers did
no! do it—Parampara—and we must
go on that line. But Parampara did
not have science; there was no space
age, no atom bombs, no nuclear wea-
pons. Referring to their industrial
output and so on, in another place
he says:

:‘This has to be a total national
effort. This is the first and fore-
most job before us of producing,
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producing and producing. It
means harnessing to our peace-
time job, as we did in war time
all the resources of gkill, science
ang technology, ruthlessly moder-
nising traditional things, no mat-
ter who gets hurt, purposefully
expanding new and challenging
things which here and elsewhere
are being created by the frontiers
of science. It means, in other
words, change.”

Then he says:

“We are too content to sit back
and let others take over leaving
us behind, where yesterday we
led the world.”

‘We have not led the world, but T do
make bold to say that we had a very
fine position in the world, yesterday.
And, if we want to have it tomorrow,
we had better look to today. 1t is
today that we must retrieve the posi-
tion that we are rapidly losing.

1 do not like the word leadership,
but there is such a thing in the world
as co-operation iand understanding
and co-ordinating one’s activities. Tt
is a world in which we must all
share. It is 2 world in which we
must give and take, and unless we
do that we are going to find our-
selves not only not leading anybody,
possibly not even able to lead our
own country.

‘“Today” says Harold Wilson again,
“the call is not for courage and sacri-
fice in war but for a determined
drive to pay our way in the world”.
Let us, Sir, pay our way in the
world. Let us build ourselves up to
the height to which we know we can
rise, because we have risen to it be-
fore. Why is the Government afraid?
What is the Government afraid of?
The country is behind the Govern-
ment solidly. We, in the House, are
of intelligent men and women, eager
and willing to help our Government
and our Prime Minister to mould the
destiny of this nation. We are not
pawns on the chequer board of fate.
We do not have to look to the stars to
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tell us what our fortune is. We know
what our fortune is,

Shri Daji (Indore): Many ministers
do that.

Shrimati Vijay Lakshmi Pandit: We
want to give whatever we have of
capacity, of ability, of love, service
and whatever else we posses to those
who have the stupendous task today
of building up a new nation out of
old material.

Sir, 1 would end with the plea to
the Prime Minister and his colleagues
that they should move forward with
resolution to the completion of that
task and assure them that we would
walk behind them with faith and with
loyalty. But—and there ig a “but”—
there must be no compromise with
principles, for only in this way shall
we see the dawn of g new day.

Shri N. Dandeker (Gonda): Mr.
Speaker; Sir, et me now turn to the
Budget,

An hon. Member: From soclalism
to capitalism.

Shri N Dandeker: This, Sir, is a
very difficult budget. It has been very
cleverly drawn up and skilfully pre-
sented. At the same time, there are
tricky pieces in this budget, particu-
larly when one comes to examine the
central claim of the Finance Minister
that the deficit for the year 1964-65
wag substantially lower and that at
the current level of taxation there is
a surplus in the budget for 1965-66
and that it involves no further deficit
financing.

As I studied the budget and listened
to the speeches on the budget in thiz
House, I began to feel the need for
some standards of reference on the
basis of which one could come to some
fairly clear conclusions in assessing
the nature and impact of the budget.
So far as I can see, the Finance Min-
ister himself has provid+d nothing by
way of, what one might call “a frame
of reference”, except to enunciate a
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number of admirable principies and
to hold out a number of expectations
in Part A of his speech; but when one
comes to part B of his speech, one
finds that there has been very little
implementation of those expectations
except in regard to personal taxation.

In trying to decide what sort of
standards of reference one should
adopt for purposes of considering and
assessing the 'quality of this budget,
Shri Masani offered three standards of
reference.

Shri Narendra Singh  Mabida
(Anand): There is too much distur-
bance in the House, Sir, with the re-
sult that we are not able to hear.

Mr. Speaker: Order, order.

Shri N. Dandeker: Shri Masani, in
hig speech on the budget, chose to
formulate three standards of refer-
ence by which to judge the effect of
the bu-dget. They are: the effect of
the budget on prices, the effect of the
budget on the balance of payments
and on foreign exchange generally,
and the effect of the budget on growth
prospects of the economy. This for-
mulation, however, encountered a con-
siderable amount of opposition mainly
on ideological grounds; and once agaia
we got lost in a number of isms, some
enquiring whether there wag any
socialism in the budget, others assert-
ing that there was a good deal of
capitalism in it; and I myself saying
to mysels that I am not interesteq in
any “isms”., What I want to know is
whether 1 can find some guide lines,
some standards of reference by which
1 can judge this budget.

For myself I came to the conclusion
that the best standpoint for judging
this budget would be the impact it
has on the ordinarily intelligent eciti-
zen of the country. I use the term
“ordinarily intelligent citizen” instead
of the very fasionable expression
“common man” because the intelligent
citizen is that uncommon man who
hag got some commonsense which s
80 uncommon.
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Now, Sir, looking at it from the
standpoint of the ordinary citizen I
esk myself three questions and I pro-
nose, in considering this budget... ..

Shri Nath Pai (Rajapur): Mr.
Speaker, we understand that there is
a considerable disturbance as a result
of the speech that preceded Shri
Dandeker. But they should go and
think about its consequences in the
Central Hall and allow other speakers
here.

Mr. Speaker: Order, order, In spite
of my calling the House to order again
znd again, there gre some hon, Mem-
hers who are still talking.

Shri Nath Pai:
tening; they are
ferruptions).

They are not lis-
discussing.... (In-

Mr. Speaker: Order, order. This
House should not be converted into
the Central Hall or the lobby.

Bhri N. Dandeker: I propose, Sir,
in considering thig budget, to ask and
sitempt to answer three questions,
Firstly, what has the ordinary man
gone through over the last 15 years?
Secondly, what were his expectations
of this budget in the light of the fin-
ancial and economic crisis of which
we have heard so much repeatedly
during the last six months in numer-
ous pronouncements from the Finance
Minister, in the President’s Add.ess
and in many other contexts? What
were the expectations of the ordinary
man in the light of those statem.nty
as regards the budget formulationg of
the Finance Minister? Thirdly, Sir,
how does the budget stand up to these
expectations?

Let me begin by clearing any kind
of misconception that might exist ar
to the sort of a person do I mean by
the “ordinary man”. I am not ta'kirg
about the wealthy. I am not consider-
ing those in affluent circumstances. I
am not even considering the well-to-
do. I am concerned primarily with
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the kind of persons the Finance Minis-
ter said he was concerned with,
namely, those whose annual income
is about Rs. 15,000 or less. The statis-
tically average person in this coun-
try is a person with a wife and about
four dependants—may be his children
or may be some other dependants,—
making a family of six. His average
income statistically, the average share
of the national income of such an
ordinary man is, on my estimate for
the year 1064-65 at the current prices,
aboiit Rs. 360 per annum. Since that
is the “per capita” figure, the “per
family” figure is of the order of
Rs. 2,160 per annum. It is not a very
munificent sum, it is a wvery small
share of the national income per
family.

I am, nevertheless, going to try and
Xear my consigerations of the budpet
t persons of that category and a'so
rersons up to Rs, 5000 or Rs 1{,000
income per family. They coas‘itu‘e
the vast majority of the people of t*is
country, and it is right and proper
that the consideration of the budget
on its merits should be geared to the
hopes, expectations and the experi-
ence of these ordinary people. Su-
condly, Sir, I am personally satis%ed
that what emerges on considering this
hudget from the standpoint of those
reople ig equally applicable to :hnse
in higher income brackets; that is, I
do not for a moment believe there is
any real conflict of interests.

Thig ordinary man with a family of
six, with his share of the national! in-
come of 1964-65 estimated at Rs 2,160
Fer annum, is at current prices ard in
money terms something like 40 per
cent better thap in the year 1949-59
at the current prices then. But I fiad
that on moderating this for the rise
in the cost of living—I emphasize the
rise in the cost of living and not mare-
ly the general average rise in who'e-
sale prices—over the last 15 ycars
there has been a serious errosion of
income of the ordinary man and of
most persons in this country by way
of indirect taxation mounting upon
indirect taxation, at the central level,
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at the State level, at the municipal
tevel, at all levels. I find also an
enormous erosion of his income in
terms of cost of living, that is, by re-
ference to the consumer price index.
Taking the base year 1949 and relat-
ing it to the average for the year
1964, I find that although in rioney
terms the average family income is 40
per cent higher, in actual real tcrms
hig income is something like 10 per
cent lower. This is the fact of expe-
rience of the ordinary people of ihis
country, namely, that while their
money 1ncomes have risen somewnat,
their real incomes in consequence
of the two erosions that I have refer-
red to, have diminished considerably.

On these facts, what did the ordin-
ary citizen expect of this budg='? On
the facts that I have just mentioned,
and on the background facts of the
economic crisis, the production crisis,
the foreign exchange crisis, food crisis,
moral crisis and the like, what did the
ordinary man expect? What did he
hope for out of this budget, in so far
as he is concerned? I suggest that
he expected three things and it will
be with reference to those three things
that I intend to examine the budaet
that the Finance Minister has prcsen-
ted.

Firstly, I submit with complete con-
viction that the ordinary man expect-
ed that there would be no turther
erosion of his income by any further
load of indirect taxation. Secund! 1t o
ordinary man expected—and there is
no doubt whatsoever about it; every-
body here knows it and everybody
in the country hoped for it—that there
ghould be no further erosion of his
income by rising prices and by rise in
the cost of living. Thirdly, ke was
also hopeful enough, he hoped that if
possible his real income might also
somewhat increase. These three ex-
pectations have of course to be trans-
lated into technical terms and this
budget has to be considered in the
light of those technical requirements
by reference to those standards of
reference that I have indicated.
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Let me consider the first require-
ment, namely, that there should be no
further erosion of the income of the
people, ithe ordinary people of this
country and the ordinary families of
this country,—by any further load of
indirect taxation. Having made that
statement, I have only to look at the
budget to come to the conclusion that
there is going to be still further con-
siderable erosion of his income as a
result of this particular budget, in the
first place, by regulatory duties im-
posed on the 17th of February, ten
days before the budget and, in the
second place, by the whole range of
additional import duties, additional
excise duties, additional countervail-
ing duties etc. etc., mitigated to some
extent by some reduction in the ex-
cise duties on certain articles. In the
budget, which as I said is somewhat
cleverly but also trickly drawn up,
the effect of all this was stated to be
an increase in revenue of only Rs. 1.5
crores or some such figure. But that
is only because the load imposed by
the regulatory duty on the 17th Feb-
ruary has not been taken into account.
If one takes that into account the
total net effect of this budget is a
substantial erosion of the income of
the ordinary family.

At this stage, Sir, 1 would like to
comment upon a certain fallacy that
is continually exploited. It is main-
taineq that it is not always the case
that indirect taxation goes down to the
ground level, so to speak, and consti-
tutes a burden on the consumer.
Whether there is any truth or partial
truth in that proposition in an ordi-
narily flourishing economy with free
competition and ample production and
things of that kind, the fact of the
matter is that in an economy of all-
round shortages, where the nature of
the demand in technical terms, ex-
presseq in money terms, is highly in-
elastic, the consequences of imposing
any indirect taxation at all of any
bevel and of any kind, whether by
way of import duty, excise duty,
countervailing duty, sales tax or pet-
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rol-tax,—the impact of all that even-
tually goes down pretty quickly on to
the shoulders of the consumer. So, on
examining the budget with reference
to the first test of the ordinary man,
namely, whether his income is going
to be further eroded by further bur-
dens of indirect taxation, the inescap-
able conclusion is that there is going
to be serious erosion.

There is another current fallacy to
which I would like at this point to
briefly refer. There is in this speech
and other earlier budget speeches con-
tinuous talk of mopping up surplus
purchasing power and restricting con-
sumption of available resources. For
purposes of justifying the burden of
increased indirect taxation the “mop-
ping up” of surplus purchaging
capacity is brought in. To me this
sound like the example of a leaking
room, where a lot of water has col-
lected in one particular corner and a
person with a rag mops up that water
from that corner and squeezes the
water out of the rag in another cor-
ner of the room. If the purchasing
power that is supposedly mopped up
in these ways is put back again into
the economy then there is no real
mopping up of any purchasing power
whatsoever. So, this business of res-
tricting consumption only reminds me
of this continual appeal for the last
15 years to the ordinary man to tight~
en his belt, to restrain himself from
consumption. His button is coming
out of the back. He is no longer in a
position to tighten his belt any fur-
ther.

Let me take another aspect of this
matter, namely, the ordinary man's
expectation that there should be no
further erosion of his income by ris-
ing prices and, in particular, rise in
consumer cost of living. This invol-
ves, in technical terms, an examina-
tion of the budget from three specific
aspects. First of all, as regards mone-
tary inflation has there been a com-
plete stoppage of deficit financing,
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whether gpen or concealed or indirect?
Secondly, has there been any arrest
in so far as mounting governmental
expenciture is concerned? Has there
been any arrest of the “demand-pull”
type of inflation, represented by the
vast scale of public expenditure of
the Central Government, State Gov-
ernments, municipal and local bodies?
Thirdly, will there be any arrest of
the “cost-push” type of inflation?

Let me take a look at these three
aspects of the ordinary man’s demand.
He cannot express them in technical
terms; so he will say “for heaven’s
sake there gshould be no further ero-
sion of my income any longer by ris-
ing prices.”” Before 1 examine these
details, I would like to remind the
Finance Minister that he carries a
heavy burden of broken promises in
this respect, made solemnly over the
past six months. In his statement
when announcing the first increase in
bank rate in September last he said—
I am quoting his words—

“A policy of utmost economy in
governmental expenditure and a
drastic pruning down of non-
essential expenditure is called for
urgently to reduce the strain of
excesg demand on the economy.”

This is what he has said “to reduce
the strain of excess demand.” ‘Then
he says:

“A few weeks ago 1 had an-
nounced....”

It has remained at the stage of an-
aouncement.

“A few weeks ago I had an-
nounced that the Central Govern-
ment had decided to effect econo-
mies in expenditure of over Rs. 70
crores, I would to reiterate, how-
ever, that this figure must be re-
garded as the absolute minimum.”

13 hra

This iz one promise. Another pro-
mise—I will not read it because it is
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very extremely well put relating to
deficit financing is contained in the
President's Address and also in the
Finance Minister's own statement on
the 17th of February 18653 in this
House when announcing the secend
rise in the bank rate. Again, the pro-
mises were that saving was needed to
stimulate investment everything was
needed to gtimulate production, every-
thing was necessary to cut down de-
ficit financing and every effort must
be made to shut down expenditure on
the scales which had become custom-
ary. 1 venture, sorrowfully to sub-
mit that I see no evidence of the ful-
filment of these promises in the bud-
get that has been presented. Let me
look at the first one, namely, the ques-
tion about monetary inflation result-
ing from deficit financing. 1 say, the
budget is full of tricks. On this ques-
tion of deficit financing, it really is
full of tricks. In the 1964-65 Original
Estimates, the deficit was indicated at
Rs. 86 crores. I find, on an examina-
tion of that budget, that the deficit
really intended was only Rs. 11 crores,
the difference representing intended
repayment of PL-480 counter-part
fund borrowing to the extent of Rs.
85 crores. In other words, actually,
even the budget of last year was not
a budget with a deflicit of Rs, 96
crores. It was only a deficit budget
of Ra 11 crores. In the lgiht of that,
let me look at the Revised Estimates
for 1964-65. The true budget deficit
for that year is not Rs. 80 crores, as
claimeg by the Finance Minister, but
it is actually Rs. 91 crores the differ-
ence being represented by borrowings
(instead of repayments) from PL-480
counterpart fund to the extent of
Rs. 11 crores. In other words, the true
deficit financing of 1864-65 budget has
gone up from a true deficit of Rs. 11
crores (Estimated )to a true defleit
of Rs. 91 crores (Revised Estimate).
To this must be added the increase of
some Rs. 84 crores,—I have not got
the precise fijgure,—in the Reserve
Bank’s holdings of Government loans
diminished except by the extent, to
which this represents the funding af

Treasury Bills.
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Now, let have a look, from the same
standpoint, at the 1965-66 budget. It
has been presented, with great eclat,
as a budget which at current level of
revenue taxation involves a surplus
of Rs, 10 crores. Actually, that cur-
rent level of revenue taxation includes
the regulatory duty of 10 per cent im-
posed only 10 days earlier so that,
whatever be the estimate of that par-
ticular amount—one’ does not know
how much of that is included in the
current year's budget as revenue at
current rates of taxation—assuming it
is Rs. 50 crores, the budget not even
on the face of it was a budget of
Rs. 10 crores surplus but it was a bud-
get of Rs. 40 crores deficit. That s
comparatively a minor point. The real
point is this that this budget, osten-
sibly a surplus budget of Rs. 10
crores, is a deficit budget of Rs. 181
crores the difference being represent-
ed by Rs. 191 crores borrowings from
PL-480 counterpart funds.

I will pause here for a moment to
say a word or two about PL-480 rac-
ket. I call it a racket because the
Government have now—I emphasise
these words—the Government have
now acquired a vested interest in im-
porting foodgrains under PL-480. They
can use the damn thing pardon my
language twice over;—they use it
once as foodgrains and then use as
the money again. I know there has
been a good deal of controversy on
the subject of PL-480 to which the re-
injecting money into the economy
from the PL-480 counterpart funds
held by the Reserve Bank of India
ig inflationary. I personally have no
doubt, whatever the laboured defence
to the contrary, namely, borrowings
from PL-480 is not inflationary— it
may be deficit financing of a kind but
it is not inflationary—that has been a
laboured case and that has been at-
tempteq in an unconvincing manner
by the Reserve Bank of India. But
one is only to realise that it is an
extremely perverted argument the fact
is this that there is no doubt what-
ever that the net drawals from PL-
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480 out of the Reserve Bank funds
is deficit financing. I have equally
no doubt that it is deficit financing of
an inflationary nature,

Meanwhile, the PL-480 gid conti-
nues to be used as a “KAMADHENU"
by the Government of India: once for
the purpose of importing foodgrains
and a second time for using it as
money. This is perhaps the most
dangerous expedient for the national
economy. It is perhaps for that very
reason that over the last flve or seven
years, agriculture has been neglected
because they could use this thing
twice over. This is perhaps the very
reason why not only have the PL-480
imports continued but have steadily
increased because it furnishes a very
huge base of concealed deficit finan-
cing to the Finance Minister. I sub-
mit that it is a very very dangerous
thing. It poisons the system. Like
all poisons, if taken in therapeutie
doses it is a tonic but if taken in ele-
phantine doses, it is absolutely fatal.

Let me turn now to the secong part
of this problem of arresting inflation,
namely, “Demand Pull Inflation”. 1
have read out earlier an extract from
the Finance Minister’s statement made
in September last, and I do pot have
to really add much to what the Fin-
ance Minister himself stated in the
most lucid and succint terminology:

“....A policy of utmost economy
in governmental expenditure and
a drastic pruning down of non-
essential expenditure......

—the thing has been very pithily
stated; it could not be improved upon;
I might try to edit iy but T can't im-
prove it—

“....is called for urgently to
reduce the strain of excess de-
mand on the economy.”

As I said, I will not attempt to do
anything more than to flll up the gap
in that exposition. And the gap is
quite plainly only this, that the Fin-
ance Minister haq really to do a dras-
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tic job, a drastic and painful job of
cutting out those massive doses of
expenditure that are being continu-
ously injected into the economy.

When one examines the budget esti-
mates from this stand point, one finds
there is increase of expenditure all
round. As regards defence—I will
leave it alone—I am not ever going
to say that there is not enough money
for defence. But there is one propo-
.sition I must emphasise in that con-
nection. I say this that when you had al-
ready stated at the time of drawing
up the Third Five Year Plan, when
there was no question of Chinese ag-
gression or any other, that we were
going to the utmost limit of our re-
sources in stating that the expendi-
ture in the public sector part of the
Plan would be Rs. 7500 crores or that
possibly we could even manage it to
raise it to 8200 crores, then it follows
that, if you did that, we could have
nothing left for another major de-
mand. What should their be the con-
sequence of subsequent and substan-
tially increased expenditure on de-

‘fence cgh be readily seen. The con-
sequence should be an equivalent
knocking out of Plan expenditure

under other heads, There was no
other way, This is simple arithmetic.
Ygar after year since 1963 they try
to fool the country by saying. “We
are going to finance wholly our own
defence expenditure; we are also go-
ing to finance defence developmental
'plans wholly ourselves.”—Well and
good,—but they should not in the
same breath say that this can be done
without affecting in any way the in-
‘vestment outlay, the current outlay,
all kinds of outlays on the Third Five
Year Plan, You just cannot do it. If
the entire totality of the resources at
Rs. 8200 crores was all that was avail-
able for this purpose, and if there is
a subsequent unforseen draft on those
resources of an enormous magnitude—
not just chickenfeed—for defence
development purposes, it necessarily
involves a reduction in the other out-
lays. But ] see no evidence of this
in the budget. I do not want to take
time of the House by indicating in
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detail the categories or things of Plan
outlays which could be cut out. There
is no doubt about it that there are
many of théem. The Finance Minister
himself in making that statement to
which I referred has made perfectly
clear what categories of expenditure
needed cutting out from the Central
Government and what categorieg of
expenditure peeded cutting out from
the State Governments’ Plans. The
Central Government themselves
should have the whip on the expen-
diture by the States because they are
no longer able to finance such expen-
diture except by vast quantities of
development aid from the Centre.

The third problem of rising prices
is a simple one, namely, that there
gshould be no further erosion of income
by rise in prices resulting from cost/
price gpiral inflation known technical-
ly as the “Cost Push Inflation”.

I now turn to the third hope of the
common man, the ordinary intelligent
citizen namely, that he hopeq the
budget would be such as would not
only not erode his income in the ways
I have mentioned but, if possible,
would Increase his real income, Tran-
slated again into technical terms for
the purpose of examination of the
budget, this should involve the consi-
deration of various matters such as
these: What sort of measures have
been devised to revive the capital
market? For, without a lively capital
market, without any investment mar-
ket and so on, there cannot be indus-
trial progress. I know that in the
other House, on Monday, the Finance
Minister was somewhat bitter about
the stock exchanges and he said that
it necessary he could buy up the lot
for Rs. 15 crores. But I would like
to read out a little bit of what he
himself said in a sober moment, if I
may say So, on 24th December, 1964
when he announced the need for cer-
tain policy changes and offered certain
concessions. He said this at that time:

“Nevertheless, it is generally
felt—and this feeling is to a large
extent true—that the investment
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climate is not there, that is, there
is something lacking in our pre-
rent arrangements for stimulating
a greater flow of savings into in-
dustrial investment. While these
arrangements are fairly adequate
mn regard to loan finance which
along w:th intornal r sources of
industry ceastitute a very impor-
tant elemeng 11 1.« rial invest-
ment, the lacuag 1n respect of in-
dividual investment in equities is
there, But in a cammunity in
which we seek to extend the area
of participation by the people in
industria] expansion, there is
need for greater stimula-
tion of investment in  equities.
1 feel that our present arrange-
ments in this regard are not ade-
quate. As the House is aware the
state of the capital market for
equity issues, particularly those of
new issues is far from encourag-
ing. A large proportion of equity
issues has had to be taken up by
under-writers in the recent past.”

I do not have to advance a justifi a-
tion for the proposition that if real in-
comes are {o increase, it is necessary,
in the way we are organised today—
I am pnot saying what might happen
in a communist society or in an all-out
‘ocialist society, but I am saying, in
=ne way we are organised today—it is
necessary to accept that one of the
urgent things required today is, to
revive the capital market, The second
urgent need is to take such measures

as would stimulate the wvolume and

flow of cavings and investment natu-
rally from thuse gections of the com-
munity which are capable of making
savings and investment. The
thing would be measures designed to
have a direct stimulative effect on
production, And finally, a gecisively
improved performance in the public
sector., I shall briefly deal with these
in what follows.

13.13 hrs.

[Mr. DePUTY-SPEARER in the Chair]

The mensures which the Finance
Minister has actually announced for
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the purpose of revival of the capital
market are, 1 submit, are pitifully in--
adequate. It is not a problem of
wnng up somebody who i somewhal
unwell by giving him a little tonic. It
is a case of not just titivating a
patient, but it is a matter of giving.
him some remedy in the serious stale
in which. he is, namely g collapsing
state, The capita]l] market in general
and the stock exchanges in particular
have been in a state of virtual, col-
lapse for a long time, and whereas.
some of the thingg which the Finance
Minister has done would in ordinary
times perhaps be adequate stimulants.
and adequate tonics, those are quite
inadequate now, I have here, from.
this standpoint, a few things to sug-
gest that I would like the Finance:
Minister to consider, I believe that
their revenue effect will be small, but,.
I believe also that they will have a
consider:zble uplifting effect upon the:
capital market and upon the corpo-
rate sec.or generally,

The limit of 70 per cent on tax om.
companies should be the limitenot of
the average rate of tax but of the-
marginal aggregate rate of tax, that
is to say, not the average rate of total
tax on the total income, but the actual
on the last slab of income that suffers:
the higest level of taxation,

Then, there is the question of the:
allowance for sur-tax on capital em-
ployed, This is a somewhat important
point, and I' would dilate on it a little-
bit, Whatever may be the position in:
regard to the investment market. a
year ago, the fact is that today, on
account of successive bank rate
changes, one made in Sepiember, and’
the other early in February, the entire
interest structure, the entire money
market structure and,the capital mar-
ket structure in terms of returng has
now radically changed. Taking the
bank rate of 8 per cent as the basic
rate, the deposit rates of banks have
gone up to 7 per cent, never heard of’
in this country before, As regards
debenture rates, it will plainly be im~
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possible for any body to float deben-
tures for the best companies at below
8 to 84 per cent. Banks' lending rates
have gone up to 9 to 10 per cent. The
preference capital rate, I am perfectly
certain, will not stop gt anything less
than 10 to 104 per cent. It necessarily
follows that one has in taxation struc-
tures where interest rates are relevant,
to do some re-thinking, and I suggest
that the first point of re-thinking con-
sequent upon this is in" the surtax
structure.

The Finance Minister, evolved, in
my judgment, a sensible surtax struc-
ture last year. Though many people
.did not agree with it, I, for my part,
thought that it was a reasonable struc-
turc. But that structure requires just
one litile change now, on account of
the change in the interest structure,
namely that ag regardg the yield on
equity capital and reserves plus bor-
rowed money which he has allowed
there to be free of surtax at 10 per
cent, should now be raised to 12 per
cent,

I turn now to the dividual tax. I
am surprised that the Finance Minis-
ter did not draw the conclusion, the
right conclusion, from his very state-
men! that the imposition of the divi-
dend tax had not reduced anywhere
thc rate of dividend paid compared
with the dividends paid in the pre-
ceeding years, He ought to realise
now that it is, therefore, a tax which
companies will simply bear out of the
profits which thew would otherwise
have plougheq back, because there is
a return which they cannot change,
because the market has got used to it,
and there are various circumstances
governing the rates of dividends which
make it impossible for companies,
merely because of the dividend tax
to reduce those dividends, 1 suggest
that the proper type of dividend tax
would be the one that used to exist a
few years ago—I think, up to 1959—an
excess dividend tax, that is to say,
a tax on dividends paid in excess of a
certain base dividend, There could
be various ways of approaching what
the base should be; I do not wish at
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this stage to enter into the technicali-
ties of what wou.d be the proper rate
of base dividend beyond which it
should be regarded as excess dividend,
and upon which excess dividend tax
should be made payable.

I must turn now to vexed question.
of the tax on bonus issue by compan-
les. Frankly, while I appreciated last
year the Finance Minister’s imposition.
of a capital gains tax on the recipients
of bonus shares, I have yet not been
able to find any logic whatsoever in
the imposition of tax on the issue of
bonus shares by the companies. And
to some extent, this has been admitted
by the Finance Minister himself in
the present budget by the provision
that the recipient of issues of bonus.

“shares when taxed to capital gains tax

will get a credit of 10 per cent of the
value of the shares against the tax
paid by the companies. I have no
doubt all this clutter ought to go out.
l am entirely of the view that the
recipient of g bonug issue should pro-
perly be taxed on his capital gains. I
am equally firmly of the opinion that
to tax the companies on the issue of
bonus shares is not proper, because
they issue nothing; there is no asset
that they part with of any kind what-
soever, and they just issue bits of
additional paper to their existing
shareholders, calleq bonus shares.

I suggest that instead of this com-
plicated structure of taxing the com-
Panies and taxing the individua] and
giving him credit fer the tax paid by
the companies, let us just have a tax
to be paid by the recipients of bonus
shares. Angd In case there is any ques-
tion that the individuals might attempt
to get away by seeking an assessment
on the average value basis, there are
well-known principles of other as-
sumptions namely that anyone selling
shares must be deemed to be selling
the shares that he got by way of bonus
share before he sells any shares that
he had purchased or acquired other-
wise. In other words, that the thing
be dealt with on, what is technically
known as the LIFO or the ‘last in,
first out’ basig for purposes of taxa-
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tion, Thug if thig taxation of bonus
shares confined only to the recipients
of the bonus issues, in respect of the
capital gains actually made by them
when they sell the wreteched thing and
not merely the notional gain which they
are supposed to have made when they
got the bonus share, then I think that
much have been done,

I shall mention just one more point
in connection with the capital market.
Again, this is not going to cost any-
thing by way of revenue. I suggest
that there should be exemption from
wealth tax for five years on all new
issues something which I pressed for
in the last session when the Wealth
Tax (Amendment) Bill was under dis-
cussion, and which now has been part-
ly conceded, I suggest that it should
apply to all new issues, irrespective
of whether they are new issues of new
companies or new issues of old com-
panies; there is no reason to distin-
-guish the one from the other, and it
ghould apply to both,

Now, Sir, I turn to the question of
encouraging the flow and volume of
savings and investment, Here I think
the Finance Minister has done a fairly
good job at the level of personal
taxation. I have only a few minor
things here on which I shall not waste
the time of the House, and in regard
to which I think that it will be ade-
-quate if 1 wrote to the Finance Minis-
ter. 1 would agree entirely that a
considerable job has been done by
him, at any rate in so far as savings
and investment come from the class
of persons affected by these conces-
gions. I think he has done a good bit,
and I do not have very much to say
there except on one matter, namely
annuity deposits, This is really a ter-
rible thing. Our supposed that these
annuity deposits were really voluntary
and therefore, a substitute for the
compulsory deposits. But in fact, they
are nearly as compulsory or as volun-
tary as the compulsory deposits. For,
what happens is this. If you make an
annuity deposit, you get a tax con-
cession in your taxation; but it you
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do not, you are not merely deprived of
the concession, which is fair but you
are also further penalised, which is
quite unfair. Now, this involves the
utmost hardship both because of this
particular feature ag well as because
of the fact that it works particularly
hard against people over the age of 45.
I think the Finance Minister will well
understand th® technical reasons, You
have to compare the annuity deposit
with the life expectation, ‘The life
expectation in India perhaps is 45, If
people retiring at 55 to 60 are to start
collecting the annuity refunds there-
after in respect of annuity payments
made from the age of 46 or 47 on-
wards, life is going to be pretty mis-
erable for them, or if they are not
alive, for their widows, and if the lat-
ter are pnot alive, for their children.
I think this annuity deposit scheme
has not much merit in it, and in any
event, my  suggestion about the
scheme, which is deserving of serious
consideration by the Finance Minister,
is that in regard to people who are 45
years old and over, the scheme should
be available to them purely volunta-
rily and without penalties. If they do
not wish to avail of it, if they choose
not to make the annuity deposit, there
should please be no penal taxation;
their income should be taxed as it
would have been without there being
an amunity deposit scheme. I make
this particular appeal on behalf of
a large number of people affetced
at salary levels betwegn Rs, 15,000 and
Rs, 35—40,000 per annum, that is to
say, between Rs, 1500 and Rs. 2,500 or
Rs. 3,000 a month, These people, par-
ticularly if they are past 45 or 48 or
50, when they begin to think of their
widows having to collect annuitles
from treasuries, involving identifica-
tion, succession certificates magis-
trate's certificales, birth certificates,
death certificates, life certificates, all
kinds of things—I really shudder to
think of their lot. I would ask the
Finance Minister repeatedly to see
that this annuity scheme, in respect of
people over 45, should be entirely and
truly voluntary, 1If they choose to
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contribute, let them; if they do not,
there should be no penal taxation.

1 now turn to the question of cor-
porate taxation which, I believe, Sir,
is now acting as a red rag to the Fin-
ance Minister. In a sense, I agree
with him that the corporate sector in
India, in any country, is a means to
an end. We are all here as a means
to an end. The public sector is ais0 &
means to an end; the private sector 1s
a means to an end, etc, etc. But to
threaten to wind up the corporate sec-
tor merely because it askg concessions
and because it will not bend to the
Finance Minister's will and so on "—
that is hardly the kind of line for =
responsible Minister to take. 1 sug-
gest it is not so much a question here
of stimulating the flow of savings and
investments or anything of that kind.
In relation to the corporate sector,
what is required is, again, somewhat
of a streamlining of the proposals he
himself made.

First, as regards the ceiling rate of
70 per cent, tax on companies as I
have already suggested this would be
meaningful only if applied to the mar-
ginal rate of tax suffered by compan-
fes instead of to the average rate, Se-
condly, it should apply to all compan-
ies including those in which the pub-
lic are not substantially jnterested.

I turn to the question of develop-
ment rebate. There is a little trick
here of robbing Peter to pay Paul
Today gll companies receive develop-
ment rebate in respect of their capital
expenditure on plant and machinery
at 20 per cent flat. Now, what is pro-
posed to be done is that in some cases
will be 25 per cent, while in others it
will be 15 per cent. I have no objec-
tion to selective increases in develop-
ment rebate beyond 20 per cent, in re-
lation to companies engaged in what
Government might regard as essential
industries. But it is not merely a
question of the growth of certain se-
lected industries with which we are
concerned; we are concerned with
general industrial growth. I therefore,
think there is no reason whatsoever
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for reducing the basic 20 per cent rate
allowed to all companies; otherwise,
as I said it will be merely robbing
Peter to pay Paul.

Now remaing the very important
question of taxation of intercorporate
dividends. I look at this problem not
merely as a question of reducing the
heavy incidence of intercorporate
taxation but also as a problem of the
growth and development of proper
management institutions in thig coun-
try. The present form of management
hag been largely one of management
by managing agents. Right or wrong,
I am not now debating Government's
decision that the managing agency
system ought gradually to go, But the
question I ask is; what are you put-
ting in its place, where the managing
agencies did the business of managing
a number of companies? Recent ten-
dencies in management development
in India are very happy, a good deal
of growth of director-managed com-
panies, considerable development of
managerial cadres and a good deal of
growth of one company fostering an-
other company’s growth and so on.
But I know from my personal experi-
ence that one of the things that inhi-
bits the development of proper man-
agement structure in this country and
the proper utilisation of the limited
management talent available in this
field as present is thig inter-corporate
taxation. 1 for my part would suggest
very strongly to the Finance Minister
that there ghould, in fact, be no taxa-
tion of inter-corporate dividends at
all, with one exception. That excep-
tion would be where foreign compan-
ies have invested in an Indian com-
pany; the dividend received by the
foreign company ought, in my judg-
ment, to be taxed, just 1n
the same way as a shareholder in
India ultimately receiving dividend
from a company is taxed as a share-
holder, quite apart from the tax which
the company pays.

But the clutter that ig introduced
into the management structure, the
difficulties that lie in the way of pro-
perly bringing up the new formg of
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management, the difficulties which are
encountered in the maximum deve-
lopment and utilisation of the small
number of top managerial personnel
that exists can only be overcome if we
were gradually to develop in this
country what is known ag the holding
company type of ='ructure, whereby
there is a good deal of centralised ad-
vice angd guidance of direction and
control and financing, quite g lot of
things done at the holding company
level, which at the same time leaving
considerable latitude, autonomy, and
independence of management to the

subordinate companies,

Mr. Deputy-Speaker: He has al-
ready taken more than the allotted
time,

Shri N. Dandeker: Sir, I would
solicit the same generosity in the
matter of time as you were pleased to
extend to Shri A. P. Jain the other
day.

Shri Ranga: Our Party time is
there,

Mr. Deputy-Speaker: He has taken
two or three minutes more than that.

Shri N. Dandeker: I will now deal
very briefly with the Finance Minis-
ter's proposals in connection with sti-
mulating and encouraging production.
I think he was quite right when he
said in the other House the other day
that one has {0 wait and see whether
these things he has evolved,—the 15
per cent export credit certificates, 25
per cent excise duty credit certificates
and various other devices of that kind
in relation to additional export done
and additional production gchieved—
are adequate in themselves, I think
that is the right way of approach, and
I think it is perfectly logical. What
I have got to say in this connection
are therefore only two or three minor
changes in the scheme he has evolved.

First of all, these tax credit certi-
ficates ought not merely to be avall-
able—I gather this is an error in draft-
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ing, but I just make the point—for
payment of indebtedness or deben-
tures. They ought to be available for
capital expenditure, for renewal, re-
placement, rehabilitation or expansion.
The tax credit certificate in respect
of excise duty ought not to be merely
25 per cent of the value of the addi-
tional excise duty calculated in some-
obscure fashion; it should be a speci-
fle credit against the excise duty pay-
able on the additional production and
tax credit should be given to the
extent of 25 per cent of the excise
duty otherwise payable on the addi-
tional production. Thirdly, in regard
to the tax credit certificates for excise
duty—and I think also in relation to-
exports—it is mentioned that it will
go up to & cerain percentage in rela-
tion to such industries as may be-
notified from time to time. If the
Finance Minister wants the economy
of this country to expand in anticipa-
tion of the advantage of this conces-
sion, I suggest there ought to be no
shroud of uncertainty about all these
important details. I am not looking
at it merely from the constitutional
point that Shri M. R. Masani urged;
I am concerned also with the techni-
cal point that these concessions, in
my judgment, now appear only as
tentative possibilities they are a way
of approach the Finance Minister

‘seem to have in mind and he would

consider what to do further. But I
suggest that that sort of uncertainty
in relation to this important matter
ought not to exist and should be
removed.

1 would now wind up in a minute.
1 sad I would like to examine this
budget from the stand point of the
ordinary man. But on so examining
the budget from the three particular
angles about which the ordinary man
would feel concerned, I regret
to say that except in the fleld of
direct personal taxation and to some
extent in the fleld of additional sti-
mulus to production, on the major
issues in g0 far as the common man
{s concerned, the budget does not
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come up at all to the minimum
.expectations and requirements.

o T wEnrT s (TR
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A wgRY #1 § Sy Taww wser §
AR Q3T aga FwT g e S g
qiEY FT FGT 1A FII, T & gW @y
O T qFa § | wEfer ¥ ¥
WX qTC 59 &9 & g4 F1 Fifore i §
f& fegmm & g s MY vl &Y
FAMMH 35, 40 AT AW AN AFA
A A & URIAHF 6UT 7
wre st #t far R Aoy e g
W ¥ 0T sar fag AT § fF 1964
Iy WY e §
W a3 T E 1 g XY
o ikt & fag fFar 0 o W
A WA I AT AN ARG A
¥ o wroor § wfee w7 £ arfe 5@t
T T ¥ 9§ FT WA WA {6
MNF frat sase g § | Suemwm
WERT, T WY J@ Q4T ¥ 541 |

Mr, Deputy-Speaker: No. He can
pass it on directly to the Minister.
Not on the Table of the House.

v g 6 o wit g e &
fat wiga fasren w3 Q) S8 W97 A
g vk are foar £ SA @
xq gedt fgfe & & WlT 9N ¥ A
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IR AW R L 17 ad ¥
M F T fRgr ST @r g ) A%
Y ATH-I &, §F q 7 AN 790
TEAT 20 AW X 4 FAT FY, T
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arelt & ¥ FoomTETd Y F ET9H E,
wifF 3 faa qat § gafae A e am
2 fear AX & s e g fF w7
F qegg wefaay & s 2w & AT
g ST gE R uw A
var 7g ¢ fF fow & araa &t e
agt @ av fa@ F sOATSEAET
swAfemr oA & W faw g@a
& foar mr &, et g@AT € AW
ey f oF WeATTT §Ig #Y wrEr-gw
FTATRE fAeT aT— g AT W wea
Fram | oeg feweT 19 53 ¥ AIEEE
fwz wp& far aar 9 &vn & fag ot
21 |9 51 % 9g% A7 AL 4 | ;Y
WEATTT §Tgq &eH 21 T | T & Arel
Wy W TR g Afer fow a1z @
g fraw amay mn SE a@ & o &o
FouETO TF FI9AT 1 3T TRy fAae
¥ fagd, s § feegw TAIE
F, qrer-Qw w1 Aggw 2 famr mr
T W17 4 WY AT e & fF S
ag o A fRm s g v ag W &
FAAT AFAT F | 4T, qg Y AR gaAr
ferdt @ EfFge Fegmadig !
IqF TN 17 AT §

¥ o fal Wt 1 W T
gt 9% forw Adf s sgat g | AEw-
®|C FAT T A wiwamar, wfaE
T Y wfgAmar, g9 w7 gEdET #
TE@ A W wfwEm, 3@ W AR
o ) qate Ry ST T & 1 g Tz e
¥\ vz wE & e & ot ameTer ST
®Y WY FgAT ATEAT g O W A e
AT THATT FT TR &, TW qAAFL ANT
FIATT FTT § | W WG WY gfoe HY
TEqF, TATLA, TF |G TATEY AT AN
A ¥ {5 w7 7w fao g A, 97
A T FT & WY AT E AL F
g W T ST § 99 F ET FY
FT AN FATA FATC &7 HEA & A,
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qy o RiT o F T o0t qg A
egTe® § faqar s S & a Y
R E ! A S & AANH F
TTEETE AT TN Sl & WEIH &
ARTE| ARFETZGF AL oY
ag wrd faorelt FoEe 71 ™ s
fawar | g FTIETET @ AR 9T 150
¥ 0w d@ifgai & s A g
F | 9T WIE SATET T AR QT /gy
a1 ATy gt X av A @ dEwh o
@ ww w § e ferge 2z T @
a g &, Ffort AR & @ wifE
oo wfgs giT, @mfas g
e EN I frgmiaT AWy
w9 50,000 37 FTe Wifgat & | fgge
zz 7ar § 1 o7 @l & fawaw A 7w
my frrfgg e ai g f®
fegmm &t 3w Nuw feat @
aear g 7

JUTEAR WY : WTAAT §%Ey 0T
AT FT |

o T AT Wifgar: wa &7
¥ o< wfus 7l a5 e IfFT
Sror & agt 1 A% qT & A § A
g 3T AEAT g |
14 hrs,

IINAR WEQAY : ARG AL T
TTEW QY AT A |

To T wege wifgan : & 21 A
foe & wew fFd 2a7 g

g9 W0 g ¢ aga aaA™ fFr
X § 1 & e gy fa=re gt 9 I
T wrgar g 6 & 7 agr oA faw
FHY 7Y aver | AfeT w9 TS AW
g oAlw AWT F AW F AL A
g @%ar § & AW & ATy "EET
a1 9% TWT & AQTF, WY A0 & WA A
ag Tt gq € O ww @ w oW
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[s10 < v )
g AT 1 F §, T @ A
W TaAY Sifge | dfe o § <t
s g7

JqSAW AW : TE §F ¥ BH
37
o W wangR wifgm :  fasg

T F FH L | W FT N wTHOE
IqTeqR ARG : W19 &1 WY & |

Mo TR FART Wfgar: a7 ot §
A1 & wwwn § f & w@ qxw 1 Ao
T[T E 1 AR W qw AT R f
#T% |/WT & AaT W A9—u oF &
T FY FE £, A I & ATAT WW
w4 ¥ 7 9w &, afer wmw "Ry,
A WY FET 92 &zaT §, A@-T@ qEA HY
WIWT T TEf @ 9 § | 90T § WA
#1 | fag ag ¥ R qXE WY -
ara foqr 7@ -3 ATF ¥ wyET T
F IR F1 716 §T & 6T g
x frwey 4 A1 a79 g T 69
TH! GUg & §9 AF qGT F WIWT AIQ
TEA F FIT A Aq WY LqTAT, IH
A W WNAT T A TATHGT | waR
1A ¥ fggma & s=an nfge

g St ey wren fgara @, ¥y aga
At gaWHl § T8 ¥ qur ¢, AfeT dar
= 78 q3r ¢ fis  faet sl 1 3@
%39 & el ¥ ARk & fgww @
aug fegr s AT ag wWAT wEAT R,
7 9T e 7 fear sy

JqAA WEAG : HTT 16T A8
7 qrag A ffm

Mo TW wAET wfgan : o7 Ay

A1, g, TEe & I § | HTHAT AraH
* o @y T 3, wafae q@ ad) s
qgar § 1
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wT § yTy w1 O Fav § Wik a2
SRR rgmgfd WHFRWw
% wEr-gaf geeage W@ g |
W §a1 gerfm wewge WY A W
® | ag T e giedl & gra geAT
fe s@ 9 ' qeix fava ¥ 9w @
A ar ST e §, A wewg wr@
gIIWHT SRV | 9 Ay @ F
arEt # gy fram ¥ aaR @
ge & | T ag T Aifa s, S
aqd YW qd 7 F«9rE, &1 2w fam-
F-famr i W grar s= oI,
Qw & st femdt et I g
mem((lmmpﬁm).)
& I & qgeY qU 1 AE FFAT ARAT
f& ag 90 quer w7 gEhm geree
! 57 &3, feafy ) wofiwar #Y @99,
¥ ¥ 5 g ¥ gra @}, I
eIy, TeRTET #E AR ...

quafe st (s @wit) : dar N
T® R’

Mo W WAy efgar:
TERTEE @l o F IgL 9 ) AfFA
@rlt ot @ mfge wreht =
ARIEEIER SRR g R g aog 8
((Intermptious). ) afem T g

© WATE & HAN A § A7 AL §ATE AH |

ARG EIZ FRIT T 579
fortr gT grt THAl & fag g & W
eaTAT g g W) 99 sfEea
BT FT UT d% g Anffew THATA
¥ ¥7 @ A, T9faa B gEr
Fifew A8 #Q, a9 aF 78 AT AT
wHaT @ |

W AN %I guwdl g fw
T §9 92 T § | a8 I 0 qe R,
wifs fema ¥ & woar g g
o # fem @, rafar ag o s
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#T W 9 qET &N AT ¢, AfwT &
g AR 2 g fe & fiw owdx
# s wRe ¥ T e & %3 I,
fe wrprer feafer € oy, Tl Y e
A @it | 9 frem—eter feama——
AT, AT IW FT W KX N7 W AW
Fwgx Wi feam 3| w1 @R, W
magaemn e . .

T WA ¢ WE AR
TG T 2R FET MG

wo W wArge sitfian : & fasger
TR vy FT g

% agy € wow qreHy §, amard
:.

IqTSAW WRAT . AAT qEe A
e avfusamd & fr 8
T IN ) & AT g |

To TR AT wfgan : wror-g)
AL g oF faedr ar g, o ay &
AR AREY 93 JATE |

‘wared W uw afen @ar § 0
afmar & waww fager W< zer i @
Far ol aF & § 1 & o e |/,
AN AR FT AW, AT I F QTG

“frq 7 4 FAA ¥ o afe

WX 7w w4 I &1 Ay
A ® | AR fawT amw q@ At
qifeat g }|H & "

¥ gAY rEt & I W Wy dar
!
‘g oY, FqRa Afee T,

ot Q9 A | o7 qHTT A wwor FFET
fomar g |
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T% ETH JIE &Y AT O] AA
qreme ¥ q9 @y av | gfew ¥ 99 A
d ¥ a2 w¢-faar o qm 9o w2,
afear fysm, & orefagY & Zre avaer
WP

TH FHMET NI AT ¥ g%
| T T I AW Iy & faw
AT @Y 9r |

I F O FT 150 qF ¥ &7
wm'n

wiediogdfregodfs
WAH Fq A O B fasl &Y o7
frarar g AR P araw fawiay
wrer fear sr o @ 6 & wid R
T qT & |

TR % wwew wr Tqr & e R
N A AREIT Y & ITAE I
A BT WTEHT AATA QT AT GATH
ATX HT AT §, TR ITH AT 7
WaR ¥ 9wy XA § O 3w A
JaTg ¥ A & 1| T B wafumi A
FE FFAT BT W G G |

Shri V. B. Gandhi (Bombay Cen-
tral South): Sir, I shall say a few
words about the problem of rising
prices. By this time we should under-
stand the nature of the problem and
realise that it is not a temporary
phenomenon as some of us try to
make out. T shall also say a word
about the position of our foreign ex-
change reserves and what measures
we should take to save ourselves
from repeated crisis in our reserves.
Lastly, I shall place before this Housc
a suggestion to the effect that the
Government should appoint a Cur-
rency Commission to review the posi-
tion of our currency system and the
recommendations of the enquiry
should indicate the courses of action
to be taken in certain Yoresecable
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eventualities. 1 would also like that
the scope of this enquiry by the Com-
mission should be extended to include
an enquiry into the question of the
future of gold in this country. If
you like, this Commission may be
valled the Currency and Gold Com.-
mission. In short, these are the three
questions I would deal with: firstly,
the problem of rising prices, second-
ly the position of our foreign exchange
reserves and thirdly the appointment

of a Currency Commission.

Dealing with the question of rising
prices, we have to agree that this
phenomenon of rising prices is not a
temporary one. A strong and per-
sistent increase
prices of commodities continues and
it is evident that there is already a
kind of secular trend in our prices.

As regards the actual position of
prices, you will see that in 1983-84,
the index number of wholesale price
was 135.3. About ten months later,
say, on 3-1-1965, the index number
had gone up to 158.54. To my way
of thinking this does no¢ mean any-
thing. What is really more signifi-
cant is that—the prices are increas-
ing since 1955-—during the last ten
years, the prices have not come down
even once. This is more important
and this has a greater significance, It
is said that sometimes this rise is due
to stagnancy in our agricultural pro-
duction. Well, to some extent, I
would concede that this may be so.
But, we are apt to read too much into
this argument of stagnancy in our
agricultural production. Stagnancy
was there. But we also continue to
import wheat and other foodgrain in
very large quantities so that there
was enough of food in the country
tor anybody who could pay the pric-
es. Thig is about the availability of

food. LAk

Then, in the industrial sector, we
find that the production, the output
has increased at a fairly good rate.
The position is very satisfactory. If
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the stagnancy in our agricultural pro-
duction is not the cause and if the
industrial production has progressed
well, then how do we explain this
persistent rise in our prices? Des-
pite adequacy of food supply and in-
crease in the output of industrial
sector, if this rise continues, then we
must look for the cause elsewhere.
What actually has happened is that
our economy has become saturated
with excessive purchasing power. Now
this excessive purchasing power in
an economy means that there is a
continuing excess of demand over
supply. We must also see that there
has been a large expansion of bank
credit. There has also been a con-
siderable amount of deficit financing
already done. Also we see that we
are continuing in a growing measure
our expenditure on development pro-
jects which are long maturing. Now,
all this, Sir, is a cobination of cir-
cumstances which is bound to produce
inflationary pressure in the economy
of this country, Now, what steps
can we take to check this situalion?
There are a number of steps and they
are familiar ones. But one thing we
should remember is that any step on
policy that we take will not be io re-
verse the rising trend. In other
words, it will not be a policy; any
steps taken bringing about a steady
fall in prices. A continuous fall in
prices may not be practicable and
also not be desirable. What we have
to do is to accept this rise and try
to check it as far as possible and see
that further rise shall not continue
at the rapid pace. We have also to
accept the fact that in an economy
that has a programme of massive in-
vestments for developments a certajn
amount of inflation is to be expected
and T suppose hag also to be accepted.
Now I come to the second point. That
is about the position of our foreign
exchange reserves. We have experi-
enced recurring crises in our foreign
exchange reserves. We know that
these recurring crises from our bal-
ance of payment deficits. Now what
can we do to remedy this situation?
The situation can be remedied in 2
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very simple way. That is, we must
try to earn more foreign exchange.
Earning more foreign exchange means
exporting more. There comes the
difficulty. We find that we are not
succeeding in our efforts to expori as
much as we would like and the situ-
ation demands. What is the reason?
What is the difficulty due to” We
are actually losing our comy«:titive-
nesg in jnternational markets. What
is it due to. Among the reasons, I
should state that we have lost our
competitiveness due to the facl that
we have allowed our economy to be
« ‘high cost economy’. Among the
reasons for this, I would also say
that Government is partially respon-
sible; by its policy of levying addi-
tiona] taxation without due regard to
its effects by the kind of policy that
the Government has adopted with re-
gard to that. It has somchow allow-
ed this situation of high cost structure
of economy to arise.

Mr. Deputy-Speaker: The hon'ble
Member’s time is up.

Shri V. B. Gandhi: I would require
two more minutes, Sir. I shdll just
try to develop this point. We xiuow
that the Government has to raisc
additional revenue, New taxe: bring
in additional revenue more or ’ess.
After all that ie the purpose of taxa-
tion. But not all taxes equally in-
nocuous—some are and some are not.
They give an upward push to the cost
structure.

I can cite instances, Sir, of taxes
recently levied which have had tne
effect of giving an upward push.

Today, the situation we face is that
our foreign exchange reserves are
being depleted at a rate fast enough
to cause anxiety. There are expedi-
ents, of course, and the Government
has used some of those expedients.
The Government has probably ap-
proached the International Munelary
Fund with a request for a staad-by
eredit. We know that the Govern-
ment has been trying to borrow more
from abroad. The Government has
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approached institutions like the Aid-
India Consortium and, also, efforts are
being made to postpone repa:ments
of external debts. But these are, of
course, in a sense, temporary eiped-
ents and good as far ag they go.

But the real remedy, simply siuted,
is to earn more exchange. We can
do that by increasing our competitive-
ness so that we can export more.
That is possible when we keep our
economy from being a high cost eco-
nomy by looking into our taxation
system, making it more suitable, more
scientific and more capable of look-
ing into the incidence of such
taxation.

-

That leads me to my third point.
That is about my suggestion that we
consider the appointment of a Cur-
rency Commission—if you like, Cur-
rency and Gold Commission, Other
important countries appoint such com-
mittees periodically to review their
countiry's currency and financial sys-
tems. That helps the Government in
several ways., It helps them to
choose courses of action that may be
used in certain contingencies such as
devaluation. 1 know our present
Finance Minister is a man, many of
us believe, who will react favourably
to such a suggestion.

Dr. Sarojini Mahishi (Dharwar
North): Mr. Deputy-Speaker, Sir, the
budget of any country reflects the
ambitions and aspirationg of the peo-
ple, the economic development and
also the social development of the
country. Budgetary planning is not
merely an adjustment of the income
and expenditure but it requires some-
thing more, at what level the adjust-
ment is made and the manner in
which the adjustment is made. That
is alsp very important.

Our Finance Minister, when he
prepared the budget and presented it,
did not do so on a clean slate. Assets
and liabilities are carried forward
and the country has to face the assets
and liabilities and also the new deve-
lopment. When a country is faced
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with the twin task of development
and defence, the country has to im-
pose ceriain new taxes, to collect
money and also see to the proper ex-
penditure of that money for these
purposes, Here, Sir, I may not be
wrong if I quote, as regards planning,
the statement made by the Chief of
the Perspective Planning Division of

the Planning Commission.  His
observation is:
‘Only a total war against

poverty waged on many fronts
could extricate the country from
the present crisis. There is need
for far-reaching structural chang-
eg in the economy, a sustained
strategy and a long-term plan.”

As our Finance Minister himself
put it, budget ig an instrument carry-
ing us towards a shining vision of
economic independence coupled with
social justice. If this is to be the
cage, may I know what should be the
criteria with which we should measure
the present budget.

After all these yearg of independ-
ence—many people, Members of the
Opposition and also Members from
the Congress Benches also spoke
about it—the common man has not
found any satisfaction. What were
the ambitiong and aspirations of the
common man and how far has our
Government tried to fulfil them?
How far has our Government achiev-
ed our proclaimed ideal of socialism?
How far have we been gble to achieve
it. Of course, India may not adhere
to a doctrinaire definition of social-

ism. At the same time it will not-

also stick to this policy of robbing
Tom and handing over the amount to
Dick. That is not socialism. Social-
ism does not mean equal distribution
of ignorance and poverty also. We
shall have to struggle hard for creat-
ing prasperity in the country and
then work towards equal distribution
of the resources of economics, equal
distribution of opportunities that go
to make gocialism giving equal oppor-
tunity to all citizens irrespective of
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caste, creed and of place of birth in
this country.

In a developing economy prices are
bound to rise. But to what extent can
prices rise? There is a limit to all
these things. In other countries we
know that it may not be more than §
per cent, € per cent or even T per
cent. But during these two years
prices in this country have gone up
by 24 per cent; year before last it
went up by 9§ per cent and last year
it went up by not less than 14 per
cent. How will it be possible for the
common Mman to face the difficulties
due to rising prices and also short.
age of consumer goods? Of course,
there is also the question whether
the shortage is due to some natural
phenomenon nr it is ap artificia] man-
made creation. Whatever it may be,
the question is to what extent the
common man has been given the
relief,

Taking into  consideration the
budget that is before us, it makes
certain proposals. I do not say that
all these things like the breakup
given, the proper implementation, the
quick and adequate outcome from the
proposals etc., depend upon the Fin-
ance Minister. There would not be
the Finance Minigter at every level
to implement these things. These
will be executed by the different
executive officers at different Jevels.
What I mean is, the country may not
grudge granting the amount.requir-
ed for defence purposes. It is an
essential thing because we have a
burning border, a live border on the
North-east and North-west frontiers.
But then, the question is whether the
amount which was paid by the tax-
payer in the country with the full
confldence that the Parliament and the
Government are there as the trustees
of the peopie, has been utilised pro-
perly or not. Money is collected
from the tax-payer. They have re-
posed confidence in the Parliament
and the Government thinking that
you are the trustee. But they expectl
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that the money should be properly
utilised for the purpose for which it
is meant. I may not be wrong here
if 1 quote an observation of the Pub-
lic Accounts Committee. In one of
ite reports it is said:

“The Committee feel concern-
ed to note on one hand the
Ministry of Defence have been
requesting for more and more
foreign exchange and on the other
hand they are not able to utilise
even the reduced allotments made
to them as indicated by the large
surrender; made by them. Also,
the manner in which the foreign
exchange has bheen utilised leaves
much to be desired.

The Surplementary Demand re-
mained unutilised even though it
was urgentiy required in the wake
of the emergency.”

Shri Tyagi: To which report of the
Public Accuunts Committee is the
hon. AMember referring?

Dr. Sarojini Mahishi: This report
relates to the year 1963-64. If this
ig the obgervation made by the Public
Accountg Committee apnd also the
Auditrr-Genral, how can a country
give money for these different duties
which are undertaken by different
ministries? Houw can the people give
their money with full confidence? I
am quoting Lere another observation
relating to the same Defence Minis-
try. It says:

“Migappropriation of cement
stock to the tune ,of 1381 metric
tonnes within a very short period
of one year.”

That was not noticed at all.  Ulti-
mately, after investigation by the
SPE the oriy poor fellow who was
punished was the store-keeper.

Kindly excuse me if I quote a
Sanskrit couplet here:

sqTEl Fa 4% A7 AW 77 T 7T A |
FHTA FfH ZWE 37 T

It is not the *iger, it is not the wolf,
it is never the elephant that is offer-
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ed as an oblation to the fire; it is
only the goat that is offered as an
oblation, and the Gods also explouit
the weaker ones only! Of course, I am
only quoting the reference.

Shri Hari Vishnu Kamath (Housh-
angabad): Scape goat!

Dr. Sarojini Mahishi: The next
thing is, prices are rising to such an
extent. And the rise of prices is not
only due to the shortage of materials
available but depends upon the ac-
tion and reaction of s0 many other
factors also. What I mean is, on
account of the devaluation of ‘the
rupee not only the prices of consumer
articles and alsp agricultural produce
but of other things also are shooting
up, and as a result this will have an
effect upon the prices of other articles
also.

Many of the plans and programmes
taken up here are to be implemented
by the State Governments. And the
State Governments, again, have defi-
cit financing. The hon. the Finance
Minister hag promiseqd this time that
this tendency of deficit flnancing is
to be curbed, and he is doing his level
best for that. Of course we hope that
with the Rs. 10 crore surplus budget
and the Rs. 237 crore revenue surplus
budget that has been presented to
the House this time, we will have a
brighter future also. But in the
different States, the States are
again presenting deficit budgets and
at the same time they are also not
utilising the funds given to them by
the Central Government.

How to co-ordinate and bring in a
harmony between these two things is
a very difficult task

I shall just give here the position
about capital outlay on grants to
States for development. Grants fqr
pilot project works, schemeg for utili-
sation of manpower, projects for in-
tensive development of rural indus-
trics, construction of border roads,
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subsidiseq industrial housing schemes,
all these funds were unutiliseq and
they were surrendered. If this is the
case I wonder what is the object of
making a budget and presenting a
budget at all. The budget is made—
of course 1 do not wish to put the
blame on the shoulders of any one—
but it is the combined effort of all
concerned to see that the work is
properly implemented. Therefore,
the maximum of production, restric-
tion on consumption and at the same
time quick implementation of pro-
jects, proper selection of the projects
and adequate return by efficient
handling of the matter, all these are
integral parts of the matter that go
to make it a success. Therefore, if
any of these is not attended to, there
will be a.break in the chain, and the
result will have to be suffered by all
the people in the country.

Now, the money given to the Fin-
ance Department of the Central Gov-
ernment also, for repayment of debt.
that also has not been utilised. At
the same time we see that the foreign
exchange that has been got by the
country is utilised for adjusting our
adverse balance-of-payments position
in the credit fleld. But the money
given to the Central Government for
repayment of debt, that also has not
been utilised. Out of the unutilised
portion of the appropriation amount-
ing to over Rs. 12 crores, nearly Rs. 2
crores remained unsurrendered at the
end of the year. The provision made
under repayment of debt, that is, per-
manent debt consisting of rupee debt
and floating debt and securities is-
gued to the International Monetary
Fund anq International Bank for Re-
construction and Dcvelopment ete. re-
mained unutilised.

This state of affairs is to be seen in
almost all the branches and almost
all the portfolios. Now, what is really
the difficulty? The prices are rising
due to all these things. administrative
delays, no proper implementation of
the projects, no vproper selection of
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the projects, and gll these things, And
it prices are rising, naturally the
burden will have to be borne by the
taxpayer who has got every right to
ask why his money was not utilised
properly. For this reason I agree
with Mr. Jain when he made the re-
mark that in spite of corruption, ad-
ministrative delays and all these
things, if we are able to make pro-
gresg in the industrial field to the ex-
tent of 8 to ® per cent we are in no
way bad. But, is that the consolation
that we want? Tf all these things
were done in the proper spirit, what
would have been the progress? ot
course, the mathematical calculation
is quite easy, but we are dealing with
human things.

Let there be a margin. But if in
spite of allowing this margin, these
things continue, how long can the
country bear all thig burden?

Now, the Finance Minister has been
very kind to make some concession
In the personal tax this wyear. The
common iman was groaning unsler
heavy taxation, and the Finance
Minister has been kind enough to
give him a concession, to the indi-
vidual and also to the joint family,
and in the corporate sector also he
has introduced certain concessions.
In the personal tax structure there is
gimplification. If the simplification
were not there—I mean the integra-
tion of Income-tax and super-tax, and
there are certain other concessions
also shown to the individual—if these
things were not there, shall T take the
time of the House to show to what
extent confusion was createq at the
executive officers’ level and what
lapses were created and as a result
how heavily the Government had to
pay on account of the complicateq tax
structure? They are errors and omis-
slons attributable to carelessnesg and
negligence and failure to apply the
provisions of the Finance Act; failure
to determine the status of the asses-
sees correctly; Incorrect determina-
tioh of incomes on house property;
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failure to compute the income from
hls_iness property; mistakes in com-
puting depreciation gand development
rebate admissible; irregular set-off
for losses. Of course there are a few
more, and the whole amount goes to
make up a few crores, If due to this
complication this wag the result,
should we not become wiser by our
past experience? We have to see that
the tax structure is simplified. And
T am happy that the Finance Ministcr
has taken a very bold step in simpli-
fying the tax structure at this stage
and giving a concession to the joint
family and replacing this particular
rebate which was previously in the
form of contribution to provident
fund, life insurance premium and an-
nuity certificates etc. by a straight-
away deduction of 50 per cent in the
qualifying amount of the savings
income.

Again in the corporate sector cer-
$ain concersiong have been given, But
the corporate sector is not quite hap-
py with the concessions given, As my
friend said@ the other day, monopol-
istic tendencies are to be curbed. And
in this direction the Finance Minister
has taken certain very bold steps.
Those who want to sell off their pro-
perty or industrial concern in the
urban area and again gettle in the
rural area have been exemptedq from
the Capita] Gains Tax; and for these
investors, to the individuals who want
0 invest in new equities of the new
industrial concerns, certain tax credit
ecrtificates are being given. Of course
these are being given to the exporters
also. Export trade iz being encouraged
in order to get greater foreign ex-
change, In export trade, because thc
articles that are being exported con-
sist of certain component parts which
at different levels cannot be exempt-
ed from tax, either sales tax or octroi,
ag the eng there is a little exemption
that is given to the exporter. At the
same time there is a duty levied upon
the imports also in order to curb the
import of certain articles. Anyway
thig is a very good measure.
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After our Finance Minister has
chalked out such a fine picture of
these things, what hag happeneq to
the impleméntation of this particular
export matter? I shall give you an
idea of that. Grants for export pro-
motion and development in 1083-64
remained wholly unutilised due to the
export promotion ang marketing deve-
lopment scheme A supplementary
grant obtained in August 1963 to
finance the marketing development
fund established with a view to diver-
sifying and stimulating the Indian
export trade glso remained unutilis-
ed. Funds allocated for market sur-
veys, external publicity etc. were not
utiliseq at all.

Again, established exporters’
licences and prospective exporters’
licences were issued, and even though
no export was made in respect of the
established exporters’ licences worth
Rs. 5.37 crores, the bonds were not
enforced and the importers were re-
leaseq from the export obligation
without the Government forfeiting
the bond amount or taking any other
action under the Import Trade Con-
trol Regulation. This is on page 86
of the Audit Report (Civil) on Re-
venue Receipts, If these things are
not going to be utilised at all, what
can the Finance Minister do in this
matter? If these thingg are not im-
plementeq at the proper level how
are we going to achieve the goal that
we want to achieve?

In this export trade and in our parti-
cipation in the different world fairs
and the display of our articles, the
insurance business was undertaken
with the foreign agents and never
with the Indian agents which caused
more than Rs. 1.11 lakhs of loss to
the country, because the articles were
not insured with Indian agencies.
That wag in spite of a circular issued
by the Ministry of Finance in the year
1951. I don't know Whether the Com-
merce and Industry Ministry ever
cared to look into that circular. The
Public Accounts Committee makes a
mention that all these irregularities,
even though brought to the notice of
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[Dr. Sarojini Mahishi]

different  Ministries, were never
attended to and the number of irregu-
larities is mounting up every year.
Sir, I don't know how the Finance
Minister will give a satisfactory an-
swer to all these things, because the
burden is to be shared by all his
colleagues and we are to reach the
goal of socialism.

If money is to be given either tu
the private sector or to the public
sector either by way of taxation or by
realisation of adequate profits, as
has been rightly put by the Finance
Minister, all this refers to one and
the same pool. We have to use all
these things in a proper way.

Regarding the agricultural sphere,
what ig it that the agriculturist ha.
got? Higher prices are being given.
but at the same time, on account of
devaluation of rupee if the prices of
other commodities are also going up,
what can the poor agriculturist do
with the rising prices of agricultural
commodities? On account of the zonal
restrictions, on account of the non-
fixation of prices of foodgrains at thc
proper time and also certain irriga-
tional facilities not being provided t»
the agriculturists, what will the agri-
culturist be able to achieve in this res-
pect? The hon. Minister of Irrigation
is here. Moneys are allotted for multi-
river valley projects; but they aro
not carried out. The power research
gtation that wag to be set up at Banga-
lore was never carrieq out because
the land could not be acquired and
other things could not be complied
with. If these things continue for
years and years together and if we
are to inherit only all these liabilities
and not the assets, how long can the
country, how long cas the common
man endure with all these things? In
the agricultural field, Government
gives assurances of supply of improv-
ed variety of seeds, manure and fer-
tilisers etc. They say research stations

in agriculture will be set up. I am
glving a very small example. There
is a scheme called pirrcom centre
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scheme which was gtarted in the year
1960. This was proposed in the year
1957. A few centres were sct up Lo
make experiments and research in
oil-seeds, cotton and millets. Thesge
centres were examined by a Com-
mittee and its report was submitted
in the year 1963-64 stating that these
centres are not working and they arc
not adequately staffed and proper
material is not being supplied. This
is what the Committee that madc the
investigation into this sald. There
are no irrigational facilities and no
proper utilisation of the existing
facilities is also there. Therc is no
co-ordination at any level in matters
pertaining to agriculture. Such being
the position, how can you expect
more agricultural production to meet
the agricultural shortage? We want
to boost up the agricultural produc-
tion and have a buffer stock also.
But we have seen all these draw-
backs also. I can confidently gay that
the country has seen all these things.
Let the country have full satisfaction
that they have reposed their con-
fidence in the proper authority and
let us be wiser with the past experi-
ence. Let history teach us a legson;
let us get some encouragement with
our glorious history and glorious
past. But let us not live on that very
past. Let us try to create a future
and be wiser with the experience
that we have gained.

ot wo wro wwi  (fawityy)
Jqreae AEET, fawRET aRT A AqT
oy & wwe Aw feur @ & @w A
qgr & faw welt ¥ gAAw AW E |
fra weft ot Tooamarfeea &
T T MY, T qq9 WY wq | N9
Wreare & @@ I &1 TE a1 W I
qt T FT WT | FAT QI
A Y IFA WA g9 H AA W
T TRAT WX AT AT qT A
gfere ot g€ & 9@ gfaw €1 g% W
ey A ¥ yEw @@ & fame
forg fr & 37 * AR Bav E



5615 General Budget
T FATH 4% ¢ % €W T FT W
T.1 7z T § 3w A o # Fgaw
Y JUTN F AEAT § | WY G®
FAIC AW ¥ wiqs  wEeEar aga
wfow fagama 2 1 g ff g 3w
# 5-¢6 wmfeaai & qaf@ are & W
TF, 6 g WY AN9E § 1 A
3 SN ®T A TF A9 A gEqATH AR
T ¢ | T AT T FEAT A1MEY
fF 5—6 safrdl & ©@F & wTaw I
FHL I & T EN fey oA arEy
wTg F9¢ A9 37 7 9 ok e
AR g 39 F1 AAfEE R 9
wf| & 99 R, 7R wR ANE
1 o AW F 412 A A W AWM
T #YAT FAT 7 45 §C §, I w@AT
5 & qm fer qer & o 3@ 2w
faafor & xmi 7 AH v @ @ WX
AR AW ¥ FwEm wife enfea Tl
A W@ ¥ | I FH A IA A2 Y AR
o gu o= ®t arex fawrea 1 Fifow
A1 Y, O B W { WM § Afew
1% faiiw oftvom S8 ¥ faeer @
TdY T A @ ) ag TAT TEr w @A
@, T R FE A @R AT
FoREET R A g § fF o
ag woar frpraan ar qfoew @ N
wiak wfewrd 39 & agi TEmwr /A
YT IR A W T W@, F &7
T JAATET qE) FT A qgaT @ |
T wE § fF 39 o7 wwe & am
¥ s g f faQrdY anfean &t ge am
% org 7 A1 FOT fwrerdt e § Sfwa
Ay g wo A B

“I7 ¥ Fwre w1 forwar E @,
qF W e R A0 awr A7

feQet &Y v fowram w1 gR W
forry A @ wife SR W e @
<y frererar & Afe gefea o ag §
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fir gt wgY v ¥ ff 47 W g,
AR WM faR A WS @
Fe &, gAR 9T ¥ WL ¥ §AT
ot x&@ wiy § forg & o g @aw da
AN IR T Y ANy 9T
WX qT WY GIH FT AT T AT W
TV @ A ¥ GHIATE AT qHAT 9Aq0
I AT FES 9 @ A ) T
FafrFT N gr ae T oIy § o
wifqs wEEaT ® FH T FH W
8 1w A AT gETE ) T WA
T T AT FF 5@ W F fra-AA
TRAR FARX T ARAR JTETg
qF | FW ¥ ®W @A A wAW
FOHTT ® w0 Tifgn fw xa 2w ¥
1000 T97 & wies #1f Wi F=wATy
Ty | FER F @ T@ T AN
ww 9T gifer st aifge | wa
qT 4T § o AR AW F 9T oF Ty
g 7 feam weE W= s
sfwr Y f577 100 T9F wRARK fo=d
¢ sa% Fax & faage af @
wifgy 1 T WV X ¥ 5w faegw
AT #X 3T A I W FT AT g
guT % 1200 597 AT % forw safe
Y oA € SE F IR Fw
T =fgg

darfe A T@gT § F T@EI €
T F 7% fa9Y ®7 ¥ &g
2 wnfgy WX 99 & fow framt &
ot agfend waw wG wifgd
TFaET ¥ it ¥ a® aF X 5y
R § gt wAe fafree g
TIE T AfHT oI T I§ T W
AE D1 & aF a ag AT WAT & |
3 oY o e agoy o wara fafree
arga @ faedr fodly oY f wor frw
TER Y AE AEHTAFE a1 @ ¢ 7
FOHT AT FTH IATr g | G
GTH T EEAT FGT § AfHT FHIHT TY
¥ fr ox 17 feam & qerEd § o
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[= ®o ®To awi]
I ® e T8 § ) A X A,
A 7 Ag AT T § 1w W =g
& g ¥ a7w F vl gwar R
sewE  # TE FOT gew € 1 fow
F AURIITHT X FW gH AG O
T IW GH H FAAF § | T¥ Ay
F1 A< FATEY N farart o ot
Ty | WY ARAEFT I B Vo §
faad f& g & g0 <o & s
oT At 0 QA § 1 FgR o T
T oFdY, s @S9 39w
o9 wRdET Wy § W g Ay
vt Sfs gEer dfess auat
& S ® qor 7Y Jar § | W W
wary F e es at Y g7 & oY
# gw W § Afww gw wi€ Wi
€ AT ¢ | TF T FEAXT WA IT
/r & o @ & W I A owY
g faar o @ § 9ife W & o
Y & AT AR 37 WX 9§97
g —

“qr g wfew dw @ e,

#fom 3vg faelf Y T OF AW A 3"

T F1 %9 faw w3 3 Aifs A
T &7 & 1 # wrgAT fafreee mam
T e Fon g awmrwaE s
A5 ®7 ® AT | FREGAT F1OAGY
maqt ¥ 3w ¥ =qfea $@ F fAg
W9 T THY TA7HA aTs 1 T fawior 7
Ffe faroar wa & TTwaa o
FTHATZ T A17T AT AT § I 17
T UE ¥ IO WHA WY T @I R AT
T 1 18 38 29 5 3 a9 AfagwQ
R fafae wmifs oF g07 & 799
F7 @ & a1 7@ | W AT TR A
7 8 fF 399 5-7 qom am g faq
= f& 2w 1 g § amwy fafre
wif @1 &% 4 W7 gy & W IY
Ty AF ¥ fir ¥ F AR S, AFQ
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fag ot 2w § & mgAt & Fwmaae
eqrfie gt 1 @nlY ot agh 77 43 gu e
T A0 W16 73, ¥ 39 ¥ Fzar 9@ g
f& Ao a1 awEg F0wEvg A 8
AfFT TOUES AAHATE AT A@) A8
g | FNIAIE TONEA FIGH &L,
Qe ATTJ A FT TAN AT @
2| %W WHY  wHeY FT9 I R
ye@ & | feamt Al 8" awgn
# foorger 2 9@ aw smnfigt &
qedF @, ATT | WA A3 Y
I|ME YA T A E w3 oW
gorre & foamga s w5 anfgo o
T 26 Wil & Nfs 2w F FreA™r
W7 @ & WIT OB w94 FY ITH
q g & 1 & a7 fear @ 6o W
¥ sgrafeal w7 | AT FAT 30 T
AT FWIS & AR 70 TTHZ YT
¥ & fom #1 f& o v & 7T Aw
A ST qAT & 1 AT FWA 20 mav
ATHFTT A G{IT TT 9T F1 WL FT
fear & w38 77 ¥ arq vF A7 AFRTT
FL RN | W GIAA FT 7T A0S
#1 faar ama, a1 ¥ T qTHIC T AT
M 9 39 7w &1 A fem Armo
& gwwan g f& @vw w1 @ Av
from ageT oI

JIEFT7 TIAT-HZTIAAT ¥ AT q0A
FOT 7% 71 Y99 3 Fr &, 9w
= et fom war & & mvw frava
1 9g= wrew fafaez a0 1 & aqar
g f& o1 8 7oz vz 8 gar fx
AT F1 22 Avd &4 F41 f7roan
T® & 1 IFiA &gr & 139 T g
B A X AN, T FIMT R TG A
ZWT, qX R FL AT | W HENT
@ T8 @, & O ¥ faar aF w7 @
aTaT | e F fer grdte amw @5
gq & | ST A AT TF FRAAT T
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& ¢ B wre fady oF I g e,
A & Fav sggeg s, fow Aew
g, itz | 3 9t & @, AP aga
§ NN AT 4T WA g——ATHMAT
AT TR WTH F¢, I&T 7 IAE a3 7
3% Fga1 a——fF T w1 =
Frow g | fag qw@ gre fwarEr
AT AT FT qT I F AN, FATAS T
ATY FEIAT WA F . I F §, T AAT
ST T TS F AT ;A AT AT qr
4

# v AW faq wa@r W8T &
FgAT Sgan g f& 3 S o gan-
afeat #1 FR9 fear SIrg, I FAST
WY AT FT 45 T § | A TF T
# qU I I T §, AQ® AT J¥a<
A— & F7 4G gAY A @A AN
Y F IR § Fgar g, g FAS
M7 {EY F—aEr §9 AT God
Ty & qfaade & ¥=d & fag
A TW IAAT &, q€ AT HIS WA HA-
AN F A B, wafE AT W AW
Gy AT F

T TFTT I qAT § KT AT ¢
fs gL #1 | swaeqT 98 AEfRan
A wAd & faw 2, 9 & farw AT
AW &Y /T &, Afew adat F fav
¥5 @ & 1 qafoy & Reviw fafwer
Age ¥ g Wi o wEar g ¥
Tg auwaT? ¥ fagrei oT we FOd |
St waY dw-wfE & W e AT 91 97
w1 A &, Afe AMEATE T AR T
F7q ¥ I 4 g AWTSHATR 97 ARA
LA 7Y 70E t TET 1 |

W a% A of @ &1 &Fa €,
WS % qgF T F1E qTF TEI a8 T8
i ¥gfama g HAgwm
fafrex age W oiiweat fafaeT
arga #1 foar e gt X ggEEw A
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HE, ATfF €T U FY AT I FAT THFE
A fem e S ofr gl &, w@ W
qT fagn 91 /% 1 g wwdET ¥ -
FATST HATAT q% F< | UF qOeqT
€ Oar 93w &, Wi F09 09 a9
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AT qET 9T gHT faar 9@, ar weer
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£ 1| FTETHEOHT ¥ W "/ Ygr &7
T AT G ) AT gW A QT Q,

ZgaaT 2, g Afaurd 2, a ww
AWEAT T FT AT € |

AT FT A T4 I3 & T,
afes drar & JwaT gy 8, 5 o
#1¥ fafaeeT queT wae famr /@Y wma,
w1 77 got A wmar 5 s s
- o

AGT & A § gy orav € fF w@i
3§ s 7% § | Afww & ww F q@qvan
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Y & | TG 9T FTOUA FAC G | TG WX
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e feRgEm FarE AN A @
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T & F S gear g9, AfF
ars % &5 W wfeee ar fafee
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1 39 & fAu fFet F1 TAgrEmT sgaa
T A fEr w1 oaan & o0 7 owe
fardame AT qavgmR & #1 glear
e 9T st & o g, d FER AT
T TN @Y AR wfgsw & AR
7 grar 1 afew fedt Wt sfes ar
fafreer # awr 7@ fast | T
F FB A FAT AT |

v Wt e - fedw fafaee
! gETT T |
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figomowwt : T Y ww
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fe & wa s o § | amEl ol
qrfeaT & agi wg, dfe frdt F I
S7F) a8 qer fF 3@ 217 ai §)
a1 fga & fF 3 omwfen @ & 0
I e W A AT faamay
T § ) W TET E A, @ @
&t

feiw fafret aga a4 a1 anc
F o g, we fam  fafrew
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5621 General Budget— CHAITRA 3, 1887 (SAKA) General Discussion 5622
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wgl a% IAN Hul F grew §, aE
g8 T gAN a9 g AfFA B IAh
g8 a1 WU g Qe Tiigd arfe
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T %\

qgT 97, TGl UFF O qfw o
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A AE WA B ) HF AT FT gL
# W1 T AR &1 AT 61 aga & aH
83| w1 IO ¥ whE ad gem
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gt § % & wfgamal A7 qgai & W
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faeelt # qawTr § ST A WA §Q
g, faa o #1 JrecEl a4t &, sasr
2 FL AR T ZAT | T A AR
% dz1 3w i wigess # o wf Qar 7
g1 ST AT F 9 gw1e W /i @ |
YT AT JIC T FE T QA A G TH |
T &1 /TS TSI @I & | 2 A F7g
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A R @ &1 Afe W e
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fagr s =fed

B @r & fag, wifzafeat &
fag, fre® ant & fan ot &ar war man
2, I O N & fog o dar @
2, 3% 9O & g oY Ta7 7@y T T g,
9% TAT & g N dar w@r W@ g, 99
faw & fau 9 |1 <@ TAT AT @
srar g Sa%r fagen @ aOF ¥ T
a2, foa a0 7 @ arfzr &Y
gaT ) ag dar 39 A F1  faaw
AT & WfE @izq qrat F famT ary
£ 1 w3 fry 27 3 faad amEn w1
ag 2 fzar srar &) faA w1 a9 grar
2, f91q &1 1T v &, 371 & dan faw
srar § afss i a7y & sawr @Y o
STET ?

o5 wew ¥ faadr dar A1, g@ay
FrAT W wgE aAr wifegy | ogw@d
agi IUNT g G TR A &AO F oy
faset fasr @3 | 79 WY T7 FHFA
219 97 JUM gF W gF T
qq et o7 o s ua feael
# fac s&v oft 7@ ofer ofs 7
sgA1 WA fAafg & &% |
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R &7 o A A AT § 9w aga
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far ey et 7 X2 3w @ fwifa w30
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w7 faem anfgd | FTeETRTC
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FHT (1 AT HIT TG F g,
war, %€ wife  aga dav g &
gafed g = £ 99 & foad afy a i
¥ ¥+ wifx & s &1 sEew fa
s afga foa A fE & awf awr qdt 7
TF | A W A E, T S F )

s faeet, ava A1 Fwwar
e & famr € qF 3 eTww §
¥ #1 WA QT N ACH AAT ATER
gt T FAar w7 &, A AT o Hiw
q AYAT FTH AT & | IR FT ¢
W ga &1 @M & fag AT ¢ | s 99
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g fdw wdfr &F R eaTeew walt &
a1 F1E g wAT g F gl Y A
W 78 9 1 T [ @99 # "HOw
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gI ¥ | I T AT FAAT F A H
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gl #1  dadf Ao *
Frat ¥, Y § W ToEe § ww g
g &1 faaar afed | I7 & ® Y Fq
framafE@ A frdsad 31 Fm &
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e Ao 99 ®1 ger faar smar §
T W §Y, g afew &), e o
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= F 9w faeer afgy o
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18 wraay & gfar & ofar i
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i 75, 85 W 90 T fraeew a®
AT O | AT m AT A W
FEA AT WY & A I9 & WA 40 WK
45T fRea QM 8 | TR AT A
T 7 sgTnfeal Y e sy w T A
AT FIETHTA & AT 7 97 gaaw w0
faar o 1 38 ¥ fo s § sygeqr AT
wfgg | feami & fad @ & s A
art W gl fawt wfgd o
G & A9 & AT H F19 A9 ITAT
S & 3 mraEr & a9 faw @Y &
oy wy ag faaw fruifer ¢ 3 ofgs
f& Sq gaT? oo & fea & &
fagr @I a% IT & FI F7 AL
W 39 &7 g7 et arfegd | wmo ag
IT FY FTHT AT A @

¥ faq well @ "I @2 § qaAT
o 9t g s wfa fawm & fod
aF war I Tfed foa w1 wfa 1 aqwa
Z1 1 67 fafaee adff a73 Tfgd v a

94 1 faegw sqwa 7 & 1w ge
¥ & arf g &1 wyadr fafreec a
e @& a1 wfgammt & & fiedy w1
™ F7 & fAr e ey

Shri Karni Singhji (Bikaner): M.
Duoputy-Speaker, Sir, I woulg like to
compliment the Finance Minister on
a very good budget that he has pre:
sented before the House this time. Of
all the thirteen budgets that I have
had the honour to listen to being pre-
senteq here, this, I think was about
one of the best, The Finance Minister
hag wused a great deal of human
psychology in trying to find out the
problems that face our country an.
hany loopholes have been plugged.

Sir, T welcome the lowering of tho
personal income-tax as it has been my
contention all along that any citizen
who is taxed beyond a limit mus!
ultimately be compelled to resort ‘o
-evasions and other things which are
not healthy. If the taxation structure
is reasonsble, T am quite sure that {h»
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citizen must not only be prepared o
meet his taxation commitments, but
that he would also try to be honest
as far as possible.

I have on previous occasions men-
tioned the fact about the total inci-
dence of taxation exceeding one's
income and I would once more like to
repeat that. In any country, particu-
larly a democratic country, the total
incidence of taxation should not ex-
ceed one's total income, I shall make
myself absolutely clear because 1 be-
lieve 'in socialism, and as a result of
that, I also believe in a capital levy.
I do not believe that in a country like
ours so much disparity of wealth must
continue to exist, but 1 feel that thi
gentle squeeze that the Ministry of
Finance tries to put on its citlzens Ly
bringing about an incidence of taxa-
tion which graduslly depletes their
wealth and thereby results in g citizen
living on hig capital, is not a very
good attitude, I would prefer that if
we accept the fact that there is in-
equitable distribution of wealth, let
us take it away at one stroke, whal-
ever be the percentage you may con-
sider proper.

I would like to make a brief refer-
once to the specia]l wealth tax that has
been imposed on lands and propertics
in large cities, and this, I think, is in-
deed a welcome thing, because, of
late, particularly ever since this boom
has taken place in housing and in
land. a great deal of buying and sel-
ling is taking place in our muqtpz
and particularly in our larger citics
like Bombay, Delhi and Calcutta, a
great deal of business ig taking place
as a result of it and the average man
who wants to buy a house or invest
in land is cheated out of it bpcamr_-
the price has gone up SO high. L
therefore, welcome this new tax. But
1 would Jike to mmke one suggestion
that as far as the question of h_nmes
is concerned—and T am making a
distinction between a home and =
house—which are in the actual ¢~
cupation of the citizens. the additionnt
wealth should not be the same as on
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buying and selling of houses and
land for business purposes as imposed
a{ present. I hope that the Finance
Minister would like to make this
distinction.

Another suggestion which I would
like to make is about industries being
encouraged to move from larger cities
to gmaller cities in our country. 1
believe the Finance Ministry has taken
certain steps in this direclion, and I
would like very much that this be-
taken to its logical conclusion where-
by small towns all over our country
should be given the option of having
industries, and the taxation on indus-
tries should be less. This way, we
shall find employment for people in
cities which are decaying.

I would also like, as one of the ex-
ponents of the family planning
scheme, o suggest to the Finance
Minister, now that our country is fac-
ed with this populatipn increase, and
now that the President himself has
from the throne accepted the situation
as being a definite problem, that he
would consider bringing about a new
tax which would apply to all citizens
who have or who will have, say, from
a year from today, a family in excess
of 3; if we accept that the optimum
size of an Indian family today is 3
and this is important we realise that
we are going to live with poverty and
hunger for the rest of our lives, then
I think that it is time that a deterrent
is put and Government comes forward
with a Bill which will impose a tax
at all levels of incomes, and the richer
{he man the bigger should be the tax
s0 that it will act as a positive deter-
rent. I do realise that in our country
when we talk about family plannirgz,
there are certain religions that ban
this, and as a result of that, our popu-
lation ratio in the next twentv years
is likely to become lop-sided, but I
feel that if a taxation of this type is
brought in and introduced, say, a
yvear from now so that it will give
cverybody a fair chance—because
there must be many an unborn child
who ig on his way: we do not want
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to tax such families—a reasonable
chance can be given to parents to see
that they do not add to this over-
population menace any further.

Before we examine any budget, it
is always essential that we take a lovk
at the national picture, and I doubt
if anybody could have put this any
better than Shrimati Vijay Lakshmi
Pandit has put it today. I listened 1o
her speech in rapt attention, as all
the other Members in this House ¢:d,
and it felt like a breath of fresh air
coming into this House, For once a
Member from the Congres; Benches
had the courage to put her finger right
on the disease and I hope that every-
thing that she has said will be read
by people all over the country.

Shri Tyagi: That shows that we are
outspoken,

Shri Earni Binghji: We have been
a free country for eighteen years. One
of our biggest bugbears or one of the
biggest hurdles that hag been there in
our path has been the failure to era-
dicate poverty. We have worked hard
to bring about an equitable distribu-
tion of wealth; we have trieq to pro-
vide housing and clothing for all, we
have tried to create equal opportuniti-
ieg for every citizen. But I am afraid
that no matter how plous our resolu-
tions may have been, we have fallen
short of these ideals. One of the big-
gest contributing factors, of couree,
hag been the population increase and
the moral degradation of our country-
men which Shrimati Vijay Lakshmi
Pandit so aptly put, The fissiparous
tendencies that have come about in
our country—and we have seen the
explosion down South only a month
ago—have added to our problems, and
T hope that our countrymen will ledrn
to take stock of these problems and
bring about national integration 30
badly needed.

The caste and communal feelings
that have increased in our country are
creating problems not only for us but
probably bigger problems for the
generations to come. I do hope that
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something will be done about it. But,
for those of us who are in polities, it
is necessary to realise that during the
elections unfortunately, caste and
communal bitterness is coming more
to the fore. ] sincerely hope that
the Congress which is the major party
and the Opposition Parties will try
to eschew the use of communal slo-
gans during the elections. I would
like these parties also to see that they
put up candidates from different parts
of India to contest elections, say, a
northerner contesting from the south,
a southerner contesting from the
north, and people of all communities
and castes flghting from different
parts, so that real national integra-
tion can be brought about.

We do not have to look very far
to see the great frustration in the
minds of the people, as Shrimati Vijay
I.akshmi Pandit put it. Desperate
men will do desperate things she said.
I think that in a very few words she
has summed up the situation very
accurately. All of us feel that we are
sitting on the brink of a volcano. One
of the biggest contriubting factors to-
wards this explosive situation has
been our rising cost of living and our
food problems. But as sensible men
and women, it is our duty to realise
the dangerg that come before the
country and try to find a way out.
whatever may happen, we should not
get panicky.

The youth today, as a result of this
frustration, as a result of not being
able to find any avenue or opening
for themselves in their future lives,
are in revolt and quite understand-
ably so, You cannot expect the youth
of any country today, given modern
education, to accept old-fashioned
ideas, But the youth as it is has to
be channelled on the right path for
building @ new and strong and united

country.

Now, I come to the language pro-
blem. Whatever may be the pros
and cons, nobody will ever dispute
that Hindi has to be the national
language and the lingua franca of
our country. We also have to accept
the fact that the English language has

a very important part to play. In the
years to come, more and more books
on science and technology will have
to be translated into the Indian lan-
guages, and until then our windows
to knowledge are open only *hrough the
medium of English, and I hope that
Government will give greater crupha-
sis on the translation of these books
on science and technology, so that as
Shrimati Vijay Lakshmi Pandit put it,
we shal]l not get lost jn the race of
time. The rest of the world is trying
to reach the moon, and we in our
country are quibbling over languages.
1 hope that when the time comes to
build the first atom bomb—although
I hope that it does not come at all,
but if it does—it will be a very big
question asked as to which language
the atom bomb will be made in. Let
us remember that we are poised up
against a ruthless country like China,
and China jis not going to wait for
India. So, the sooner we prepare,
the better it will be.

One of the biggest problems, that
is bothering all of us, most of us as
parents, ig to produce the right type
of man-power which could run the
government or the administration of
our country to implement the plans
and above all, to produce g better and
more prosperous country, but about
this matter I would like to say a fow
words a little later on.

Foreign exchange has been a prob-
lem that has lived with us for quite
a decade now and it is likely to go on
for another two decadeg or more. T
would very much like the Finance
Minister to call ug and to take us into
confidence as to how long it will take
before we turn the corner, as far as
foreign exchange is concerned.

15.29 hrs.
[SHrI SONAVANE in the Chair]

There is one observation that I wish
to make on the picture of our country
as it exists, and that is about the
dependence of politiclang on aid from
big business. The next elections will
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be on in two years, and I think that
it will need a courageous Government
to take the bold step to say that they
will not accept any money from big
_business, that they will not make
politics subservient to the whims and
fancies of big business. I hope that
the Government and also the parties
in the Opposition will have the
courage to do this, because if politics
18 going to be subservient to big busi-
ness and the pulls of money, then
we shal] never have clean politics in
the true sense, and then it would be
quite understandable if corruption
continues as it is doing today.

We can never understand a budget
or the economic condition of a country
unless we look at some of the prob-
lems like food, unemployment and
population.  All of them go together
and all of them are going to decide
the destiny of our country—whether
India is going to be a rich country
with everybody having a high standard
of living or we are going to be doomed
to poverty for ever. 1 would like to
make some brief observations on these
matters.

Most parts of our country have
faced a very big food shortage and I
am sure that all of ug sitting in this
Hous¢ had our moments of concern.
As Mrs, Vijay Lakshmi Pandit put it
that she came to very close grip with
the question of food shortages, all 1
can say is that I did so myself also
when 1 undertook a tour of the
northern parts of Rajasthan where I
went through deserts and green fields,
and I realised what the food shortage
problem was, artificial though it may
be. I can tell you from my experience
that the Ganganagar area in the
northern parts of Rajasthan as it has
been -irrigated for the last 30 years
now, is regarded as the granary of
Rajasthan. In Ganganagar 1 saw
people standing in the sun in long
queues trying to buy American
imported wheat when we ourselves
grow the best wheat. The locally-
grown wheat was so expensive that it
found its way into the mundies of
Caleutta and Bombay where richer

MARCH 24, 1965

General Discussion 5640
people were able to buy it. I wrote
to the Minister of Food ang also to the
Chicf Minister of Rajasthan, | brought
this " matter to their attention, but I
am afraid nothing came out of it. I
realised that people in the desert parts
of Rajasthan grow millets like moth
and jowar. Moth is a crop which in
the desert parts of Rajasthan is eaien
by the people. In spite of that this
crop continues to be exported as cattle
fodder. Thig patter wag brought to
the attention of the Government and
we told them that it may be cattle
fodder for other parts of the country,
but as far as we are concerned we,
in northern Rajasthan, eat maut. But
unfortunately this fell on deaf ears,
and possibly it continueg 10 be export-
ed, while people stand in long queues
not knowing whether they will get
the'r daily ratiens or not

The unemployment question has
been bothering everybody. The deep
frustration and volcanic eruptions that
you see in our country are caused to
a very great extent by unemployment.
The vast millions of our boys and
girls coming -out of schools and col-
leges are facing this immense prob-
lem. 1 remember when Mr. Gopalan's
resolution raised this question of un-
employment only ten years ago and
when the House discussed the unem-
ployment question at length. Now,
ten years later, the unemployment
yuestion remains as it was, if not
aggravated further. Now that the
President hag from the Chair made a
reference to the fact that India’s popu-
Jation standing at present approxi-
mately al 47 crores will reach 55
crores by the end of the Fourth Plan,
I hope that our Government will be
shaken from itg slumber and realisc
that like everything else that can be
planned the size of the family can
also likewise be planned,

Mr. Chairman: May I enquire from
the hon. Member whether he would
like to use all the time for himself?

Shri Karnl Singhji: I am the only
spokesman from my side.
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As far as family planning question is
concerned, I have spoken on this for the
last seven years. I understand that
now we have reached a stage where
we have accepted this as e problem
no longer of a bed-time story to be
tittered at. ] hope that something
tangible will be done by the Govern-
ment and that the Ministry of Infor-
mation and Broadcasting will try to
reach the masses and try to convince
them that this is very much a prob-
lem that we have to face.

1 spoke {o many people who visited
Rajasthan the other day—some MLAS
ifrom Bihar—and I took a good one
hour {o convince them about this
problem. I am glad 1o say that they
agreed that this was jndeed a problem
that afHlicted the whole of our coun-
iry and not only Rajasthan. As a
result of thisx T took a pledge of trying
to speak Lo large masses of people—
sometimes 20,000 to 30,000 pcople in
one meeting. 1 spoke to them about
family planning, not knowing what
their reaction would be. Whenever [
rolled out facts and figures and asso-
ciated the food shortages with the
population increcase, I can say with
much satisfaction that the masses
realised the danger and their response
was satisfactory. I would request my
brother members to take all bold
steps in this line, to go out and speak
to the masses and convince them that
small-sized familieg are not only good
for them, but good for the nation as
well,

Population can only Dbe an asset
provided we achieve the total utilisa-
tion of man-power, and that total
utilisation of man-power I do not
think will be achieved by us in the
next iwenty years in our country. I
would like to say just a few words on
the quality of our man-power and the
type of man-power that we require
to build a new type of India. No
Plan and no budget can ever succeed
unless due emphasiz ig laid on this
subject. Mrs, Vijaya Lakshmj Pandit
spoke most eloquently, and I think
she described the type of man-power
that our country is producing as
dacadent man-power., 1 am sure all
of us share her feeling. But the ques-

tion is: what are we doing to improve
it? Let us face one thing. The
average citizen coming out of our
schools and colleges is far more
obssessed about finding a job, In small
towns and villages students are far
more obssessed about their caste and
communities. None of these feelings
existed 10 or 15 years back when
India achieved independence, I am
sorry to say that that situation today
exists, and the sovoncr something is
done about it the better, The students
in our schools and colleges today are
rarely conscious of the fact that they
should have some pride in India.
They hardly feel that being Indians is
a great thing. Most of them are too
obssessed with other problems. I
think the feeling we had when we
were in schools and colleges must be
instilled once more in the minds of
our youngsters. We have to face one
thing. You can never build up a first-
class country with setond<rate and
third-rate man-power.

‘That brings us to the subject of the
right type of education. That is neces-
sary if you wish to bring up a first-
class man-power. [ will give you a
comparison from Japan. It is only
fair to compare with an ecastern
country rather than with a western
country. The average I. Q. and gene-
ral knowledge of a student from
Japanese school college or university
is far higher than that of the students
we turn out from our schools and
colleges. Mrs Vijaya Lakshmi Pandit
said—I cannot help quoting her—that
we are losing this race against time.
If our educational standards are going
to be low and if our students are
short of access to avenues for greater
knowledge and not having enough
text-books, magazines, books, ete. in
the languages in which they can build
up their scientific vocabulary and
knowledge, then this country, I am
afraid is going to continue to remain
a second-rate country. Japan, as an
eastern country, has shown the way
how with proper education they can
achieve results. I went to Japan flve
years ago and then again flve years
later. I found that the country had
progressed immensely. But in our
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country, our poverty remains. In
Japan in the last five years they have
been able to achieve the lowest wage
for an average citizen of Rs. 500 to
Rs. 700 a month. In India the lowest
wage remains at less than 50 and that,
ag you will admit, is something that
we cannot be proud of,

What we now require is not only
education for quantity—which of
course we have achieved to a large
extent—but also qualitative education
whereby we can have citizens who are
better trained to handle the difficult
problemg that our country is facing.

Another thing which 1 fee] is the
lack of desire among our countrymen
to work. I think this frustration is
very largely to blame for this too.
You will find that most people in our
country today have lost that intense
desire to build a new country. Most
of us have become a nation of file-
pushers—pushing files from one table
to another. None of us are keen to
get results. Unless we get results,
this vast country with one crore and
ten lakhs increase in population every
year is never going to prosper. I
hope, therefore, that the Government—
this does not entirely deal with the
Finance Ministry—will git round the
table and discuss this question of
Planning the right type of education
for our country so that we could have
the right type of manpower from now
on to bank on for future progress.

I would like briefly to allude to the
power needs of the country. Of
course, thig is not really the time to
discusg this question. But for an
expanding country and a developing
country like India, the generation of
power is one of the most important
things. As far as buildings in large
cities are concerned, I have been
trying to conduct gome research, Far
too much power is wasted on air con-
ditioning and cooling. That power
could be saved if our engineers were
to design buildings properly insulated
so that they would stay cool by them-
selves. It is almost vulgar to see in
our cities that there is no power
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available for industries but there are
homes which are centrally air-condi-
tloned. I feel if the Ministry of Hous-
Ing were to ask their cngincers ‘o
work out some sort of design which
could use insulation, we could keep
our houses quite a bit cooler and save
electricity which could then be used
for industry.

Before 1 close, I would like to make
one remark, and that is based on the
controversy we have had down south.
I wish to make this appeal not only
to the Treasury Benches, but to the
Opposition members also. After see-
ing the explosion that took place in
the south and the fact that students
were utilised for this, 1 hope that all
of us, from al] groups and parties,
will resolve that in future studentas
will not be used for demonstrations,
for arson, for loot or for goondaism.
Let us face the fact that those children
are our children and none of us wants
to see that our children, instead of
being educated properly, are wasting
their time setting fire to government
property, because mo matter which
party may today utilise or incite this
volatile material, let us face one
thing, that when that party is in
power, exactly the same thing will
happen against them. So if we
resolve to break this chain reaction
and see that our students are kept
away from politics of this type, I am
sure we will have a much healthier
youth to deal with,

I shall not take more time. I would
like to compliment the Finance Minis-
ter once again, more so because I
think he has brought out a sensible
budget. But I shall withhold my total
compliments until a year or flve years
have elapsed by when some tangible
results should come out as a result
of this.

One of the biggest things that I
would like to see is national integra-
tion. I would like to gee the youth
and people of all the regions in our
country unite and stop quarrelling
amongst themselves. Because let us
face one thing, that while we quarre},
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China and Pakistan watch on. Let
me tell you that what has happened
down south this time must have been
very much appreciated by the Chinese.
Realising that, I think it is time we
took stock of the situation and put
our house in order.

My concluding remarks are these.
We have presented budget after
budget; we have made plous resolu-
tions that we shall liquidate poverty.
1 sincerely hope that we will in real
fact, be able to achieve our target,
ond that poverty will be liquidated
for all time.
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Shri R. G. Dubey {(Bijapur North):
Sir, I rise to support the budget pro-
posals presented to this House by tihe
Finance Minister. I have heard the
Opposition party Members speaking
against these proposals. The Swa-
tantra Party Members think that our
taxation system is wrong it is very
high and our industrial policy is not
encouraging so as to induce capital
formation. That is what they say. On
the other side, Members of the PSP
rnd the Communst Party feel that our
policies yre not taking us in the direc-
tion of socialism but they are helping
the development of monopoly capital.
I think these two divergent views can=-
oel each other and, if any thing, it
only justifies the correctness of the
stand of the Government. I warn the
Opposition Members that they should
give up this negative attitude of con-
tinuously villifying the Government.
They should recall what happened in
Germany. It was the Communist
Party which was responsible for the
rise of Hitler and it is that kind of

jon that the Opposition will
m if they continue in their pre-
sent paths. If the Opposition could
develop their strength on the basis of
some firm programme and policy, we
would also welcome it. But so far they
have no constructive suggestions to
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offer. On the contrary they magnify
things; if there is corruption, they
magnify it and villify the Government.
The Swatantra Party thinks that the
Communists are traitors and the Left
Communists think that the rightist
parties are traitors and renegades.
But they unite when villifying the
Government. Top much is said about
socialism. What is the definition of
socialism? Ownership and control of
the means of production by society. In
terms of this Constitution, the buiding
principle is that society should in-
creasingly have control over means
of production. Keceping in view that
objective, we adopiled the Indusirial
Policy Resolution. Interms of that
Resolution, we decided to have the
basic industries or heavy industries
solely under the control of the Gov-
ernment. In the course of a few years,
steel which is a basic industry was
brought under the control of Gov-
ernment, then fertilisers, then coal,
Now, at Ranchi we have a heavy
machinery plant so that in course of
time we may be able to produce plants
here and with the help of that plant
we can produce tractors, cool mining
machinery, heavy electrical and power
plant and that kind of thing. We
should think logically. The choice is
between the consumer goods industry

and the capital goods industry. It

we do not want to put up with some

suffering for some years to come, we

have to give up the idea of the capital

or heavy industry. This was care-

fully gone into and we decided to
have capital industries or heavy in-

dustries so that the country becomes
self-sufficient in respect of these
things. Poverty is not abolished now
by this but this country has suffered

for thousands of years. I am not
praising our Government, If you look

at the neighbouring countries, you
will find the position; they say that in
the course of fifteen years we have

not made much progress and the

other countries have done much more.

In a dictatorial country, where demo-

cracy does not function, it is possible

to do much even within 5—10 years.



5655 General Budget—

[Shri R. G. Dubey]

If a person dies of cold in Delhi, the
next day it is echoed in the Parlia-
ment and people ask how and why he
died. In China millions may die but
they do not care. Between Peking
ang Moscow here is this serious ideo-
logical conflict. Moscow has accepted
co-existence Whereas Peking does not
accept. The Left Communist party
toes the Peking line that they should
spread communism through bloodshed
and violence. In the face of that, they
want to know from the Government
what the Government has in its pos-
session to keep them in detention.

1 feel fhat the Finance Minister's
fiscal and monetary policies have had
some desirable effect on the trend of
prices I am speaking from my exper-
ience of the prices prevailing in the
integrated areas of Mysore, The
price index of wheat wag 125—130 in
November, 1964; slowly it has come
down to 75-82 in March, 1885, The
comparative figures for rabi jowar in
Maharashtra and parts of Mysore are
B85—90 and 50—52. In Mpysore the
Government of Mysore had fixed the
price at 52 and that it actually the
market price also. The figures relat-
ing to Tur Dal are 145—150 and 115—
120; Chana dal, 225—230 and 1256—
140. From 32-33 in November, 1064
for 10 Kg of groundnut oil, it has
come down to 20-21 now.

Shri Heda: Is it due to Budget?

1 am
the

Shrl R. G. Dubey: Certainly.
coming to that. Harvest and
supply position is one factor. But
that could not be the only factor.
From my talks with bank officials
understand that the Reserve Bank's
directives to the banks have had
some effect on the prices and that is
also an important factor in bringing
down the prices to this level. 1 am
not a financial expert myself but this
is what 1 was told by the banking
cireles. In the face of that could we
say thal there is no attempt to bring
down the prices or that the prices
had shown no downward trend?
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In a society production of goods
should be commensurate with ¥ is-
sue of currency. The basic thing is
the production of food. We should
aim not only at food sufficiency for
our people but we should be able to
have surplus food production go that
whatever surplus we produce can be
diverted to othe: sectors of develop-
‘ment in the country.

Now, I take up the last point regaru-
ing the eastern frontier. In our anx-
iety over Kashwmir, rightly so, we
should not forget our €astern frontier
which is very vulherable due 1o infil-
tration from [East Pakistan into
Assam, Tripura, Manipur, anq West
Bengal. There is the question of the
refugee influx. If we go on at this
rate, I am afraid that in course of
time in East Pakistan there wiil be
no minority community whatsoever
left. I am just doing some loud
thinking about this problem, In any
negotiations that we may have with
Pakistan, this question should be taken
up. Let there be with regard to West
Bengal and East Pakistan kind of
common market, where eople can
come and go freely and within a ixed
time-limit, if the minorities want to
exchange their property, they may be
free to do so. Otherwise, I am afraid
the West Bengal problem is going to
eat into the vitals of the nation.

Now, let me refer to produciion in
the public sector. The other day, the
FICCI Conference was there, If any-
thing, there is a grievance. Actually,
when we criticise capitalism, I want
to refer, for the benefit of the Com=
munist members, to what even Karl
Marx, who is the author of socialism,
said. He had said that capitalism or
the capitalistic system of production
also plays a progressive role at a cer-
tain stage of history, We totally for-
get it. We must allow the orivate
sector also to function. You may
call it capitalism or whatever it ls.
But as long as the private gector or
capitalistic system of production pleys
an effective and progressive role, you
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cannot condemn it; you cannot urnder-
rate it. But what are we doing? The
other day, the Communist members
or some other Members also were
speaking not knowing what exactly
cannot be
brought within a day. We must allow

sicialism is. Socialism

the private sector to function.

With these few wards. I eloze.

wiwat fawa ww fafwar (-
feaz) : o wsre w@em, S
e 9 79 fa=re wHe F wT N
guaE W9 7 q@ e fear § 9uw
faq & w9, #1 v swrd § | A
qWE T g2 ¥ TN FIQ FC qH 6o
AR W@

fom ag ¥ gaT fawr wel AQA
¥ 9 g9y fear 3, 99 ¥ faey
WA F WIETRES a7 71 g
fasrit | T wAw aut ¥ 912 F 9T WK
I[N F W AT wiET aeqwl O

® w7 wO & Frg AT g

sgE WM w1 fiEw & wa@w
wa ¥ fafrg, e oo o goar
& fag wqfes =xeqr, s@a Ow
WANYSE T & JHT I AT |

g wE ¢ f& wf W T anr
it ¥ sfel ® @ge T AT
a4 & "Far | e ¥ g, =fw
WX 3§ & AW & WU Qi aTey
T W AT FA FT e fawwia §
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g WEAWE W F WIT TAER
A firog s ar we w=a . fawe
Y | wgrE & frower wgd W
gqT Faw Fg & A gar 1 faw wA
TERT ¥ AU TH 9 ¥ TN a0 HY
amy T ¢ | | I g eRr
TR ATy a1 wHEA T ¥ 9T
@ 2 AR 39 F sgw § ofaw Iw
T fawr wfaw gfaga s &1 s
fear 8, fafreg & s@ & o€ woa
AT 99 WX EfRF wrwsam
& wer aeger @t & gfa faaddt )

Heqe AR, {H TET 99 § 56
T aZA SEwAT g% & 5 5w H gmd
gaT =atar 9 qu @ e mn
g1 fm & W@ 9 AR d Tg
ama fag w7 & @ fF gu s 7
¢ A1 S g ®Y 99 wWg sgaeey
ft, ag FAgows w=fT af wH
o1 gwAT A | IW qwE § 2w A dArd
w1 AT FY gwAr agw F faw qoaw
W@ | TR
g WX W awfow &9 & fag
@ ¥ wyaiaa 32 #QF wfuw w=-
ufr #Y sgazar § 1 faw welt @ &
fau gvqa & q § 1 o ¥ fo
TR TR TG A O W TGH
Tgau g, sw A gfe § WA gu &
A @ afw W Qo T A
T, WifE 97 T TG X ogEr
w & g aw & e WX W W
2 o e et o3 faer wfa
#9d @t @} § Wt N g gwh
Hramei & 12 fg @it gt #F e
ForfmT TR E s &
oo 3 e & 1 afz goe ¥ w
fal ¥ qrft faesgmar w7 wwofa
AT AT q® A WAV T WIgeTE
¥ &ar fear o wifgy, @ wwrf g€
gaufe ® vt ¥ 6 T 91
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[t faomr o fafiar)

= FEAT T1fgT | OF I@ ¥ @ aq™
ot ag faure wl Wi & qeETe
s wfes #0 F fag -
IR &, W afx qg Fg1 w7 A warfaw
g 7 g fw @it woor e afw
WRAWEFAT #§ WA ATl FEE & W
ot T By wr ) & )

@ T ¥ FEr 9T 50 wiawa
FLFH FT 34 FT W1 FA4S a4
T ERT VIR A 99 wAEAwE
& ¥ e o= N s w9
wAfe aq m §, S & @ gEfe
& G | T F 79t F qEr g gW
&1 5 gura 39 qute woAr 99
T TF FIT AW HE A AT $ I
ghmgM S se X @I g 1 @
awar @ f& T #r wgmd ok =
AT FGIT Y AT & FIX 1 99 1 wgfe
% g afaaw smar 21 | wa =il 6
feafa & gure @@ & srovr waww &
ag qF AT ATHT I A AT S
W AT aaE A , 3Ed o &y
EAu i

A # garza 3fg w7 gfe
% @y gu g qfw f wfgwaw s
W O JRer w7 g, s o i
T B2 B G ¥ Tz AN F FA
wATas & i § 9% wifaw gfie &
IR T & foe agr I
¥ fag wfw wt afrsaw S w1 g
gm0 AR frar A sfw w1 osmgfn-
FOT AT TEWE ¢ 9T AT & fAw ey
* om iy & v wyfaw st &
AT ) A T T3 Y& WY )

qEWE FRW! & GWE (H
T W wwa fear S R wnfE
ferr ¥t wagfe wiewfus ==wfas
waE # Wi & gE } ) vfe e
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& wfas Srew oo WiEgs & fag
g 39 aga @ fafima szm wsm
g, @ifs sgamfas wwet T oW
QT g1 & SN § HWar |y
ST FF | GETAT F IAEA R A
& fog g o A & Ffow oo &
Ffewinr ¥ waEwfas gfada @
g, foad sl #1 SaTE W
* YIEAWEFATEI G GE |

framt Y wrelt g gETA &
faq o i wrdy sear ¥ wfq aq aad
N ¢ oF fadg gEEdt, gagST
FT AT T AT @ & I A UwA
¥ fog afor s@ s ag-sEm
# W sgaEar F A arfw wmfa-
fowr awg & 3 &l g9 A 43 @ W
aq @t afafea gwed o Fan
ﬁ:m%mﬁﬁmgl

Ja9T § £9T F vy, Azl
T IqS AN F qEAl § AT qedi
A F gew A w0 W w1 ogw W
FfT arai aar s EAERT e
¥ g 9w 93 |

% T| T F §H F1O AHT AgA-
quF HAdT § 6 T ¥ 3T a@ gu
el & gl w1 feac o el
dquf g% A froar o g o S
g€ T 2 f& @ wmawmw a=wl &
wrat ¥ froae grow @ at 9w
® WWT W TEIHl & WAl 9T WY
T WK W TER e 3fE o
faafaer @ @€ &% @&

WEW WEIE, dg wEA W Q0
¥ A gwn f5 wEm awe o W
& =TT, IUW WK oSy F AT
F foomT o1 99 & 70 9w & ¥
gt w1 wiew a1 & fafawa 7 &7 )
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9T a9 ¥ 9 WX W &AW femn
T @ f& g9 mfow @ & a1 afues
frgaw & s wfus wffst 7 &
Iy WX AT AN FT D9OAT, HHAr
IO wHar ¥ wHr g7 fufaear &
"1 A | AT JAW J¥ W, &N
T wTfE 9T T FO Y FA AT g
& T4t ¢, fomy Jwm aar v
REIT F FILT FT IGTEA q¢ I AW &
fog & afus fae [y wfom s as |
wIT AT gA AW W A g
TAZ 7 T W IZTAT F1 Afq qoAdy
T § | AU IUE & T & gg M
RIHEAT #T s qiw A6t aw fan
fafima &t oz maeqm @, s@ w1 @
arg frar s Tfgr | W w_K
Afa w1 sawg & ofomm qw grm
ol 9 sfe gox I &1 faww
¥ JoEA & & Afg T wmy

fawr @Y wEew ¥ WoR W T
¥ goet 9 A T g fear g oo
TN 1957 &§ ¥ W TEA
®W@ gHg @Y §T T KT w@EgAr
& I A & G99 X owgroar F
W frua o s g fe e T asaaw
T M & U §T A AW IW
¥ sfaw @ S owar § 07 @ RO
§ & a9 § S w0 A @y
AT I A 7 T A I & GAKS
o s ¥, 9 9T ®T ;e § ar
g ¢

7g arafaw T # SAAT w1 A9
g | o AT B IW w7 oW e
axx fimmr § wfgg, #few & dar
wWT w3t g fe gt fava & axifow
W a1 W ag B oWt v gfaw
w0 & gz & wrawgwar § | 99 oy
wi v s 3w w7 wmg W §
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gg W amar S @ fF g W &t
AT T2 § T & @
# T, Tw A foew owf agyE
Iwfa & faw 7 raw # wfqamd om-
wEams #1 qft F fau 79e & F
sEeqT &Y fosderd @ & dEr 20
qg ar w=Ar ghm fF gdwm ¥ gun
W § w0 F7 W wfus § W g
T FB T WER & a7 qar @ faw
¥ w1 fommT gw S w Senfea
o 9fed & 7@ #7 @ Wk ae
v SeTed wfew @ seagfa o
T T8 F ar ) faae s (i)
g9 W9 JUET F I F IJoeAl A
awar & fafay yw< & 2 /99, 9
£ a3 3w wifgs &a § qyyg g F
T /Y W § | wiaw T ey
¥ @y gfreut (& whddom)
w1 faFTa L7 21X 39 & FTO7 IARA
wfus #\x afgar faow &1 g W)
W g g9 Wu4 Jared %1 wfgs
¥ wfus frafe #3, faefr qar war
%4 | TEY UAT IAE-qU® AT ¢ fow
) "o T g9 fRe @@ & qwne
T F, A9 2w ¥ i a1 §wy
1 % @ am ¥ faaw T s
fe fedt W o &t g WA W AR
T 3§ 9¢ Ly fwar S o
A ¥ e w1 faww A qowl
& WA T @ FI | qEYE "R
v ® e @ gu U W
wfa ok g fafe & A &
@ o ¥ U & A T 1 HWier
R IRM P 9 I F @R LA
wifEgy | ¥ swaean & qw, ¥Aw WA
LI <4 TEL WA tgar  wfgy

o A & feft
‘ Wy o oW @ o

ot vt =\

%

e ¥ g X wwwl ¥ Qg
m]fa QR FTH WA |
T WA FAT

aaaf;
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[ faon ot fafy 1]

g fom ¥ ow 2w & ot At &7 favm
wfaa T 9% |

oere Wgied, gg e &1 faww
¢ 7 fem, 3.5 o g=fa or ot
TAAY FY WA TH A & q9C H WG *T
ufis STEuE ¢ 1 48 I F1 9T A
T ¢ 7@ 2w A, fom § g e
& w9 7 forar # U HEAEATS
et TE W RS & FIO TG
7T 7 ULy 9@ F B A amwr
Iafeqa et @Y, 39 faw § gaet ¥
{ srarf 7Y @) ot @ ot s wravrasa
o waur ®wiw W 2w F wwe AR
wfrer TRy wrar F Uy ¢ W WY
TR wEer Amarer feoerr & s &
A @ @ & W WA AT & FTO0 Ay
sraifas® swraa #1 gfae § 37
qQU-qIr AT a1 A T § 1 gwr
TATH S T IH WITTATE F)1 "I I
T M@ AT & g9 ATIE T w7
3, 9% I AWG aF T A g q, A
a% {efoen &1 awdw wET A 9«
ILAT | 7 FTCW WY T9E F o fuwr
arfgea @ awpfa & fag grafe ffea
¥ 7§ 2 ag QU SAEAE g AT
ST qFdr | e &1 ", N fF arEr
¥ ez frmfor w1 F7d § 99 A wTOW
¥ o a% wata, srfeas fmar & &9
wgfaarria fmar a5 afea e
g1 =1fgy avt Sfaa fem & wmarw
¥ gurt qw &Y age gE AT qEe,
@) f5 o oF wfwwae & &1 F Hg
aad 7§ i wwae ¥ afife
& gt & 1w A7 foretr A @9 & a@wv
s enfirs 7 Afaw frr w7 8, onfe
aard ¥ wf famin & fag s 2
# ¢3 fATrvTSAE W QAFEE AT
g Fra A1 3@ W Qe ) e X
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7g § W A dar =fgy dar frrfaw
&1 37 FTon ¥ oy farer @ adwe
yoret ¥ foer 7% Qw warfa 1 o
@, N fmm 1 2w § ag
FHW: TN T AT QT & | qqHE
FIET & FAAHT H1 @Y U forey sorrefy
¥ wifaera ofedal i sEvasar
AT WA T | WS AT a7 A g
& S a7 TAgEE I R AW Y e
#1 o ¥ Frarea faopa @ o et g
& gt gfmar # s w1 o< §
T AT A AN 9T IaAtAd g R
w0 Y wafd I F wIgR 9 I
¢ Tar AfeE gwifaeE # AR WY
ITHY HE AAAT AT ALY WG F 1 GH
THRX I TF W gL I F7 £19F
fei fer st s @ @ - 7@ F A
& ¥ow waw Iaafq @ frear o1 @
? 9% a8 & WE 71 o7 | Haqa faay
¥y wgEqu T e da &
foq wfus qoft 7 =@ M famg
aTavEAT 8 |

& ¥@ 99E< 9T 1T WINT F g
97 afz §& frdza &€ @1 wwwhoe
7 grm ) fom gw ¥ W # faay
® T FAT FE TR il WEAARH®
oFar 1 g0 &fq gErd W @, g
st cRacERER I E NI
FAAATFTAR G SEaq @ &
OIS & WIAT & a ¥ gl R
Fr N T g W ¥ fafaw gy
¥ gu, witad &7 & awes A Y gwar
% faq o gvod wmar (fore Svaw)
N gEWEFA F AT FQ@ G A
w39 F fau wamm Y F@ @ | wgRe
Y ot 7 AT TEWTET FY W FY -
gAY 9739 SIFUTT |/TAT 970

I TG N AT I A IR AT
I ¥ fgar wgwr &3 # aw & Ay
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wgAY | W wigsy #1 g &) 2w
# fau oF av9F W97 AT HEAWEE § |
g e g€ a1 &1 qg wIeT W W
I 7 Sfed, 7Ud A Afaa,
AT a1 qfes, T A g g qQ
A WA FEpfa T AT AT AT
§ 99 1 aqe gy w1 3w Sifed
AT ¥ gF gffma wafg § 9=
arR 3w ¥ wafag &0 afow | ag wafy
gt & 9 smagfor & WX fee g
A E 39 #Y qfa & fag s s
wifgr | @D §f & afy 17 ag @ fg=dh
a1 fdt ot wreiw wer 1 e
AT ®T {18 3w W F qrefows forey ¥
Isaax fmer a® auw 9w f&r o
F A oA @ S wTer & ATw 9%
WS dWAEN §TAY NI, qg A Wl
T |
Wgt a% S wIeTe §, F FE,
S EAN AV | A W UGN @
qT gurE ot grm o fadr ot faRi
wrgr F} gFTE wrer  (few d9)
T T [T FAT TG WIEAT &P
39 qg=rn 1 gw A € fE wddt
WTaT A TW 2 A q@gq 9T AW, T
TFRX ¥, AauA 9 wfww foam
Zfez ¥ faar & v wiasr & ot fasan
Tz wofae ot & o7 s & fag
faaw g & ag oF cafaue s & &9
¥ godr fawmWiaar w9 spwar
& FTeor a7 g ;T T @A g
fag s gfee & Wt wora 3wwh
fag &mm

mor 9w F wrar faae 7 9w
®7 g &7 fogr @ 99 aoFe awTa
& & s wfgg wix &t Fwrafeat
N 79 § w1 w) fwre w3 0% arigw
of@ar & w7 ¥ 7% =g W A€ I
F AP TLENET F JAGAT ® w7
I T AT AR |
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wa A weaw Ageg, & ow arc
g fawr wdt wEw #r ov Hgfw
qAYT AT FT q9E NI 7 & fag
HRIATE q9T qETE AT § 6T wmar s
g T wmaer oY WY ST wT spEgifos
AR dqfaq aoe wfos awar wfgg
sy farar sma

Wt swre wredlt (faeet) ¢
TEH WEIEY, I TEA 9 §F W
Tgt & @@ gax ¥ fau Tafaaife,
W aadifas swer o qer
o\ guaw et wfew, s fasar-
et gfes ®Y, 37 & wryor 9 § quré
AT ATATE | T WA WIS ¥ TET
ug fag ++ faor ¢ fe ol & 3w awr
FXaT 2 3gi aTg g ATy IgR aares
T ¥ g &1 W 1 fawg & Aniava
faar & f @ & age o 7 A g
€ S aren ) fAvTeaT & a19 @@ 9%
# W 0 FY T & ATH I FAT A 1

FET a%F quIe ¥ TeqTdl FT FEEY
g dd gt fag qag o+ OF Su
1100 FUT BIT & 99 Jra< o
¥ A9 9| afwq goET & gge 17
asf ¥ & 2050 FUT &9X ¥ 5T ¥7
gw 97 & f&3 7 aifs gt ety
QT & g 99 3wt & fod s A
w3 A 7 | TG FHAAE AT
¥ vafs Jwfagt & @ ufe A
@1 & fe ag s fodt wwc FT w2
% av faw weft 7 ag #77 f5 wq vk
74T 9 ¥F W 7 7gF T e 9y
SIARTATO ®1 FATfAT w1 & Fwwar
g fe ag w1€ aga ot Zon goe w Ay
g wafw fagd @< awt & € g+
qg aTET A YT 1 TF 9T NHIC
Megas fra s A qgaax Iw &
arA aeE e ag ag & s o
T7A 78 gfawa: g9 147 s
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[ swmwER me ]

71T 7g faq & arz fee 9 awe s
€T ¥2 # gufigqa fay o9 aoe ®
T9q F1 q9re faar #< 98 fag F@ #1
oo faam & % 70 91T F71 q9re Wi} agt
& qoe! #1 AT ES faww awa FT )
¥ qoeran g 6 oo fam & e w0 fawiw
Qe mrgehTe I feafa At wre are o )
R &9 faa & T & 5@ &7 fwer
®1 et At o feafa # #1€ favie swa<
T garni

g T A9 a9y 9 faedt gw1
w1 sfaamg 78 o a9 g1 afg &
HET WTAT ¥ FF, d AZ Hg awar
iF@maER g Es Ffaq g
qETE-HE FAT & @ g, fom A
X & fomen z= faar oy, ag A
¥ faae w1 99 9% @ w9{ia 9
frdt wFC 1t Q& g 0, a9 a6
T X9 AW FT W1 ALl T A |

T q9C ¥ 216 FAT T9A &1 q
g, S EF 117 ®0% w
WY TRTEET WX 99 FAUT T
#few owd®r T g faw wel¥ A
@ W ¥ fawrem @ wwie e @
fs 81 Frg Tar of &% v & N
¥ fog, 91 $AT wWAT WG F Fx
¥ @A | & fAg Wit 44 w1
AT AR BW ¥ A JEAEq &
fera

T | Wl % T Sy I WY
29 F T AT H W, fedt Wy o
arofa aff &' & @ &1 afz faer wely
@ & TAAaT WMT @ A g §
w G AT W afg v @ 9 ff wae
3 % ggAx g fegr wnav &few
SET % QWG GTTTI W qEraat 3
s 3, o @y faw walt ¥@ waw
1< 1§ 8% § NET @ T ) W]
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< # § 5 wow e W) ow
fraaor 7€t §, & S &) Sgwar 37
¥ fog AT sy Tar 3T WIT [W @
faelt T 1 frdaor 7 AT 2w g W
T[T TIT Ay ATEAT R

# g gew % o wew w1 wfafafoe
T §, ¥W o " § § 36 w1 (I
WRW ®T) ITEIOr AT WgAT § | Agt
e g WeATF WIS gFATH I )
I & qe 9g 99 ¢ 5 woer sitfasr
& foq 99 &1 IFA-HIA q@ET W19 |
I WU FT GLHTL F+% FT AW FF
I AW ®Y a1 [ g faewr A ww
91 AT WA ¥ 7 O FOT TAT W
T G T 17 &) o1 &4, fora F o wix
aY X a9 qg Syur &1 & R qudt St
aw wefeal &t foar frges (%)
grit—aefsai #t foen frges @,
war ¥ faQet 7€) g, afews & s
g & ag @1 wifgr—a ged Wi ag
W[ A F TR GO AN [F
fag dax af ¢ afx wow EEW
¥ W A ¥ A qT eI AT ;g
fadeor 7 @ W1 99 § =Wy IUET O
T@ WENAIE T qgd 99 g, a1 faw
qal w9 a% Q¥ W 17 %) I9figq wT
T WIT §9 IF AW € |G
qEq ®@T TAqT H1YAT ?

o ¥ ¥ ¥ sy ow oW
oF ITRIW [T AW g 38 R
B TN FREA T W B
Mz fam @ f§ IgEww weww AW
¥ govgfer age aadht wet o @ §
afy fedt fawmr & i aife araay
w7 wfey A § WiT age & wif s
FPA T AT AT E, AW A A CRY
waw ¥ wrY ¢, Sfew g wafe agt aw
¥t ¢ fe ow § fawmr &, ow & 3w
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qT T T FW FH A Afaq &
97 T3« faar ST g SR g
¥ A9 § §9 ¥ T=H qfawd I
wfu® &7 oW 7 @ 1 fow wqfa
¥ T ¥ @EANEw FAE A agd
feet qa™ Jarat ) oY, SHY ®1 geafoorm
g 31 w1 ¢ & fam sl saanfay
N 3§ wH ¥ IR gaew faar
AT §, SAT AT FIH FIA AT FAL
O FHAIE § 9T AR ey
A wrEAr GaT 2 @ & 1 ag wafe
ggiav ag HEfFdaw I @ H
gfasfai—awed a1 smde Ppe—
waar A & wigwtai—REr med
g1 We A¥q-aw § T A@fam
7@ 2, afew & T, FE S S
a®s & o IR W T AT @
g

W AH Ut =) 9 e
g FU AT A FAS w9qT T W
g & g, af ag g W d 39 W)
A ST A, aY 3w FF U
W I W §gF som 7

qfid® TwIGEE TS A WUAT
1964-65 %1 278 fld ¥ sweR
¥ &1 59 T A W wrwiva fwar
a1 f& 3o mmwifal &t a@ Toe &
AT W AE-uEiie &
N TR N W wgfe agdt = ar
W TR T TRT FQ@
wife wx fradt & o =@ wfus
femrd & ®fC o9 ¥ w ¥ q9w foww
< IAY wodt wifw SR wrdgwerar
w7 ofag W & 1 I @
& o & I agh s AEA
1635 hrs,
[Mr, DEPUTY-SPEAKXR in the Chair]

T A% 239 ®OT WY AN TH
wa xarg T, IEA ORI ITa W
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W 59 W F T ITEIE W7 AT |
W 0" gWT At §R L9 A owwR
AR qHTTC A | '

78 qq fawrw @ fe faw wa
W Tl 9T W AR gErEl 97w
& faa &6

The Minister of Planning (Shri
B. R. Bhagat): Curiously enough,
contrary to the general opinion in
this House as well as outside, some
hon. Members, purticularly the lead-
ers of the groups, have tried to show
or paint a picture that this budget is
a misconceived one, I do not quarrel
with their opinions, because accord-
ing to me they have been guided by
their own predilections, both politi-
cal and economic. It would be my
effort during the time at my disposal
to dispel some of the doubts that they
have created as also io refuse the ar-
guments that they have advanced.

Particularly, they have aitacked
this budget on the very score which
according to me is the strongest
point. Some of them at least have
said that this budget is inflationary,
it is not a balanced budget and some
sort of a very ingenious trickery has
been resorted to in bringing about a
surplus position. Then again, some
other Members have sald that this
budget dees not care enough for
speeding up the rate of growth and it
neglects also agriculture, and in that
respect, it is a regressive budget.
Some other Members have also said
that the public sector *' 1t is sought te
be built up as the main plank of the
planning process has not come up to
expectations, and they have levelled
a very scathing criticism about it.
Still others have said the higher in-
terest rate is not conducive to growth,
and that it would spell ruin in the
coming years, and they have drawn
a comparison with conditions in some
other countries. 1 propose to deal
with these points,
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Before I go to these specific points,
I would like to say that the House
should appreciate the background in
which this Budget has been presen-
ted, and I think that if they agree on
facts, the concrete economic facts
which are irrefutable, they will ap-
preciate the efforts of the Finance
Minister much more.

Over the past few years we have
had to raise revenues for a variety of
reasons, not merely because Govern-
ment wanted to levy more taxes. The
hon. Member who just preceded me
pointed out that as against Rs. 1,100
crores of taxation envisaged in the
Third Plan, the Centre has raised
Rs. 2,500 crores. This may be true but I
want to take the House back to two
years before, when the emergency
was proclaimed, when the whole
House agreed that the defence effort
had to be doubled or trebled, In that
context, a massive tax effort was
necessary.

Then again, five, six or seven years
before we could not anticipate the rate
of growth in the economy. A certain
rate of growth was assumed, and the
natural rate of growth in the revenue
was also, to a certain extent, under-
estimated.

Thecefore, over a period of years,
more due to the compelling circum-
stances of emergency ang also the
stepning up of the rate of develop-
ment, we had to undertake an amount
of tax effort.

The security of the country ig para-
mount, and that remains today. The
need for stepping yp the rate of in-

vestment and development also ob-
tains even at present.
Again I quote the hon. Member

who is very alert. He said that the
House would be willing to give more
and more so that the defence of the
country is maintained. However,
although the necessity for more and

sousul 9Yy) ‘sUTEWIAL §IXE] alow

MARCH 24, 1965

General Discussion 5680

Minister, for definite reasons and on
the basis of certain assumptions,
which according to me and accord-
ing to a large section of opinion in
this country are correct, has reversed
the gear. Why? Because as a result
of various other factors operating in
the economy, a stage has come when,.
by reducing the tax rate at various
levels and by making suitable adjust-
ments in the indirect taxes, he can
gei more revenue and also create a
climate for savings and more invest-

ment. T

So, if you see the whole Budget i
that light, inevitably we have come
to a situation in the present stage of
our economy where there can be no
guestion of a general levelling down
of taxes, in the corporate sector from
70 to 50 per cent or in personal taxa-
tion by 10 or 20 per cent. We can
think of it 20 or 25 years later. Hon.
Members very often quote advanced
countries of the West, Germany or
USA. They say that President Ken-
nedy's tax cuts actually brought
about a spurt in investment and sa-
vings. That condition, I humbly say
as a student of economics, does not
obtain here. On the contrary, the condi-
tions that obtain here are such that =&
general reduction of taxes may:-hurt
the economy at various places, though
at some places it may help. We have
to stimulate the economy by a process
of what I call selective concessions
given at particular points, and that is
what the Finance Minister has tried
to do.

For example, in the corporate sec-
tor, if you take item by item, he has
sought to give relief to the corporate
sector, so as to help them to produce
more, to earn more and also o invest
more.

Oftentimes it is said that the divi-
dend tax has not been removed or the
bonus tax has not been iaken away.
That is precisely the point. The
point is we do not want to give re-
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lief to the corporate sector to fritter
away their resources, or create a
olimate of more consumplion or
more income for consumption, but
to give them benefits so that they
are able to invest more,

The point was made, an erToneous
point, that the dividend tax hurts
new companies. It does not hurt
new companies because for five years
if they declare dividend the dividend
tax does not apply below ten per
cent, Even in matters of detail a
great deal of this had been worked
out and 1 want to join issue with the
hon. Members who trieq to create a
climate in this country very wrongly
and which injureg the interests of the
country, that the Finance Minister is
prejudicial to the corporate sector,
that he has not done enough to enable
them to produce and that there is a
general climate of depression in the
country. That is not what has been
done; that is not correct.

In regard to personal taxes, some
other Members tried to show that the
present tax structure gives more re-
lief at the higher brackets and less
relief at the lower brackets. I think
this also is not correct. They say
that the Finance Minister wants to
help more persons who are having
income of more than Rs. 50,000 per
annum and less those who get between
Rs. 5000 and Rs. 25,000, Obviously,
if you take ten per cent on an income
of a lakh of rupees, it will be more
than ten per cent on an income of,
say, Rs. 20,000 or Rs. 5,000. But the
percentage of relief at 5,000 level is
41 per cent of the tax now payable
and it comes down as you go up. It
is 11 per cent at 70,000 and it is lower
at still higher levels of incomes,
The percentage of actual relief gran-
ted is more at the lower levels and it
decreases progressively ag it goeg to
the higher levels. There also the
Finance Minister has taken care to
see that proper relief are given. Ins-
titutions for investment had been
created such as the Unit Trust of
India, he has also announced a spe-

cial small sdvings certificate with
higher interest rates so that the ad-
ditional income in the hands of the
people could be mopped up by these
schemes and that they are not spent
on consumption but diverted to sav-
ings and investment. That is the
philosophy in the corporate sector, in
the personal sector or even in the in-
direct taxes.

The hon. Member, Mr. Masani st-
rongly criticised the taxes or addi-
tional excises on some commodities
and said that they are going to be
inflationary—certain kinds of steel,
copper and zine. They Lave a very
high profit margin because they are
scare commodities and the sellers are
making exorbitant profits. The hon.
Member is a believer in price mech-
anism. When larger profits are made
as a result of scarce conditions is he
right in saying that this should not
be mopped up? The Finance Minis-
ter has mopped up these profits of
the private merchants.

Shri Sham Lal Saraf (Jammu and
Kashmir): Why not those profits be
utilised otherwise?

Shri D. N. Tiwary (Gopalganj):
There is one question.

Shri B. R. Bhagat: I am in the
midst of my argument; please do not
disturb me. He has levied excise
duties on goods where the margin of
profits is high and had given reliefs
on commodities—mostly consumption
articles such as cloth of a particular
variety or the vegetable oils or cycle
parts or shoes. He has utilised this
additional income to give certain re-
liefs in these commodties of mass
consumption. So, here also, his phi-
losophy has been to mop up the pro-
fits in sectors which are yielding and to
give relief to the common people. If
you see that whole philosophy of
taxation, it is, firstly, to promote
growth and secondly to promote
savings and also help investment. So,
as a result of the cumulative action
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of all these efforts, the entire eco-
nomy gets to a bigger start.

17 hrs,

Then it was said that the budget is
not a balanced one, because, as he
said, the Finance Minister has levied
a 10 per cent import on our imports
and taken credit for a sum of Rs, 99
crores or Rs, 100 crores, Shri Masani
asked, what is the actual amount that
is likely to be realised. I think the
Finance Minister has made it clear
that he expects not more than Rs, 40
crores from this. That measure 1is
entirely to meet the wvery serious
situation on the foreign exchange.
That is going to help the better uti-
lisation of the imports, particularly
machinery and raw materials, and
the projects, both in the private and
the public sectors, are running well
and certainly there is going to be a
good deal of savings, and the effort
is to bring down the pressure on the
balance of payments. Therefore, again
to compare them and say that it is a
revenue measure is misconceived
and it is only trying to pick out a
stick to beat the Government with.

Then, the hon. Member said that
it is an inflationary budget because
PL 480 funds have been counted.
The hon. Member is a student of
economics and so he should under-
stand that we are bringing in food-
grains and the people are paying for
the foodgrains. Is it inflationary or
anti-inflationary? I think even a
student who konws the ABC of eco-
nomics will say that it is a mopping
up of surplus or matcliing goods with
money. It cannot be inflationary,
therefore, to use arguments which
cannot hold for a day, even for =&
minute, is of no use, In trying to
prove that the budget is inflationary,
1 think according to me, the hon.
Member is not standing on his legs
but on his head and seeing the whole
world upside down.
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Several hon. Members referred to
the interest rates and compared them
with some other countries. I think my
hon. friend Shri Raghunath Singh
also referred to Japan's development
because of its lower rate of interest.
I do not know wherefrom he got his
figures. I am very careful in eomp-
aring these figures, particularly, of
Japan and Germany, because the
conditions in India cannot be compar-
ed to any particularly advanced coun-
try or countries who have developed
on different lines. Repeatedly, some of
the hon. Members were comparing
our country, whether in our taxation
policy or monetary policy or invest-
ment policy, with the countries of
Europe who have advanced under
different conditions and which had
the expertise and the social and tech-
nical overheads built up over a large
number of years. Although the hon.
Members over there may not apprec-
iate it, I may point out that the eco-
nomists and those people who come
from those developed countries very
well appreciate the Government com-
ing in the steel or fertiliser or even
in the consumer industries and the
role of the public sector in these in-
dustries in the conditions in India.
Therefore, personally, I do not think
that any comparison with those ad-
vanced countries holds good, even in
& limited way, I am very careful in
comparisons. Comparison was made
with respect to two countries—Japan
and Germany. They developed over
a period of 30 to 40 years or even
since the first world war. The aver-
age rate of interest in Japan is some-
thing like 12 to 15 per cent. In Ger-
many, it is somewhat less, but it is
still high, because of the simple
reason that capital is scarce. Here
also when we have reached a posi-
tion where monetary resources are
scarce, naturally the rate of interest
is higher. We have got to have mo-
netary discipline. When you have a
scarce commodity, it has to be distri-
buted over priority areas. This will
take care of priority industries and
manufacturing and other processes
which we want to develop faster and
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for which we have given tax relietf
and certain other incentives also.
We are trying to see that the scarce
monetyry resources should be avail-
able to those industries which are
producing and not to those which
are merely commercial and not pro-
ductive. It amounts to monetary
discipline and rationing out the re-
sources to more desired channels so
far as productive and manulacturing
channels are concerned. It has hap-
pened in Japan and Germany and it
is still happening there. So, if at all,
the comparison is favourable and not
unfavourable as has been sought to
be made out.

A number of hon. members have
spoken about the public sector and
1 will deal with it in a little detail,
It has been said that most of them
are loging. A general impression is
sought to be created that they are
running on losses and not making
enough contribution. If you take the
five years of the third plan including
this year which the Finance Minister
has taken into account, in the first
year the contribution from the public
sector was Rs. 20 crores. In the se-
cond year it “went up to Rs. 36
crores, in the third year to Rs. 61
crores and in the fourth year—the
current year which ends now—it is
Rs. 115 crores. For the next year,
the Finance Minister has taken into
account Rs 160 crores. Therefore,
the rate is increasing by srithmetic
progression, if not geometric progres-
sion. To say that they have not
come upto expectations is completely
misconstruing the facts.

Shri Bade (Khargone): That s

only for 2 companies,

Shri B. R. Bhagat: I have all the
facts; let him wait.

Take Hindustan Steel It is said
that it constitutes about 45 per cent
of the public sector investment Rs. 800
crores. In 1063-84 it sufferad a loss of
Rs B crores after providing for Rs. 32
crores by way of depreciation and
interest. The corresponding loss for

2562(Ai) LED—9.

General Discussion 5686

the previous year, i.e, 1962-63 was
Rs. 25 crores. Next year, as men-
tioned in the budget speech, it is
going to make a profit of Rs. 6 crores.
I have tried to project the general
picture to this House {o show how the
contribution is increasing consider-
ably and is also reflected in individual
companies. It can be said the return
is very Jow. True, but an enterprise
like Hindustan Steel where an
enormous amount of capital is locked
up has to have a few years to make
itg full contribution. Hon. members
should appreciate that expansion is
going on. After the first stage; the
second stage of expansion is going on
and before it is completed
the third expansion will go on. All
these plants are developing on a big
scale and kecping up the rate of pro-
duction at the maximum output level,
while engaged in the expuansion
programme. Inspite of all these, in this
context, the progresy; shown by
Hindsta, Steel cannot be said to be
unsatisfactory.

The hon. Member said that it is only
in respect of a few companies. We
have placed on the Table of the House
balance-sheets in respect of 30 com-
panies, 30 commercial concerns of the
Central Government showing the
accounts closed for 1963-84. What do
they show? They show a return of
75 per cent. In 1864-85 it will go up
and in 1965-66 1 am sure it will be
much more. The hon. Member may
be thinking of some of the companies.
But even the average is 7.5 per cent,
In respect of Hindustan Anti-biotics
or the Hindustan Machine Tools
which he may have in mind, they are
making profits or return equal to 20
per cent or 22 per cent, The only
concerns—because 1 want to present
both the bright and dark shades—
that have not shown good dividends
are the National Coal Development
Corporation and the Fertiliser Corpo-
ration. These are the two out of 30
concerns which have not shown a
good return. In spite of that the
average return iz 7:5 per cent
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About these two companies, take Shri B. R. Bhagat: 1 am not
for example the National Coal referring to the Public Accounts
Development Corporation, Its profit Committee. I am giving the spicture

was only Rs. 20 lakhs last year as
against Rs. 1,25,00,000 in the previous
year, Why was there this fall? It is
because all the expansion took place
at a time when the demand came
down as a result of various factors
like the steel targets, dieselisation of
the railways and others. The result
was that although the capacity was
there, the mines were ready and all
the investment had been put in, the
demands anticipated did not pick up.
Therefore, because of lack of demand
the profits came down. You cannot
blame the NCDC for that. 1 am sure
in the next year or the year after
the demand ig bound to pick up
and once the demand is more the
NCDC will alo give a very good
return. Similarly, in the case of the
Fertiliser Corporation the profit was
Rs. 2:25 crores last year. It amounts
to only 45 per cent on the capital
employed.

What I want to emphasise to this
hon. House is that to decry the public
sector, according to me, is not a
patriotic job, whatever may be the
reason, because if you do this Yyou
are pulling down a very crucial
structure in our economic life, There
is no alternative. Even those prota-
gonists of private gector who day in
and day out try to decry the public
sector forget that because of the
investments in the public sector in
erucia] private sector flelds they are
able o reap the benedits. For example,
there is agriculture which is our
biggest private sector, We all want to
develop it—I will come to it a little
later. A point has been made that we
have neglected the agricultural sector
in the budget.

Shri Bade: You are giving them
capital without interest and they have
also the monopoly. In the public
Accoutns Committee I have seen that
you are not charging any interest
from them for ten Years They have
ulso the monopoly and even then
they are working on & loss.

as presented to the House, There
is one other thing which I want to
point out with regard to NCDC, It
took up some of the railway
collieries which were nearly
exhausted. There also the lag was
reflected.

The point is this. Without the
public sector we are not going to
build the edifice of progress that
we want in this country. Therefore,
we must view this in the proper
perspective. It has been developed
all .over a period quickly. It has
gone into a fleld which is capital
intensive, big gigantic enterprises
like steel, machine Dbuilding and
other things which are not simple
things. They are not like textile
mills or sugar mills. They are
sophisticated things and their prob-
lems are many. In machine build-
ing the problem is not only of
completing a factory and building
up the total output capecity. But
there is need to have a proper
planning, so that the production in
machine building, whether it is
steel, machinery, cement or others,
the existing industries are able to
utilise them. We have to match the
two. It is in this fleld that a good
dea] of expertise, a good deal of

technical know-how is to be built
up. We are trying to build them
up ourselves Criticism used to

be made of foreign collaboration and
foreign technical know-how by
saying that we are depending too
much on foreign countries, But then
there was no other way of doing it
Now we have reached a position
when we are able to build up our
own designs organisations and train
our owpn engineers, An hon. Member
referred to M/s. Dastur & Company.
We are interested in not only main-
taining this organisation but also in
seeing to it that more such organi-
«alions come up with Indian
engineers and technicians. We will
gee that this organisation is not wound
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up. It will be maintained and
strengthened so that it becomes a
very good nucleus for our designs
organisation.

Then there is the project planning.
We have come to a stage where pro-
ject planning has to be done. We
have not only to ensure production
but also ‘ensure that the produced
goods are absorbed by other indust-
ries. So, planning should be detailed
ang absolutely first class. By proper
planning the gestation period is
reduced. What we took five years to
do, as a result of our experience as
a result of our expertise we are now
able to do in four years. To that
extent, the period is reduced and the
resources available for the plan are
more. We can improve still further
if we have a better administration, if
we build up a good cadre of engi-
neers and technicians to do technical
designing. We have to improve
project planning so that in future
whenever a project is included in the
¥lan, and we are going to include all
the key industries in the Fourth
Plan, detailed project reports can
I»e prepared. The project planning has
o be accurate. With the improvement
in the training and working of the
designs organisations, I have no doubt
that the performance of the public
sector, which is growing, will be
hetter in future and that it will be
able to play the role which the Plan
and the country wants it to play.

I now come to my last point. A
charge has been levelled against us
that this plan is not socialistic because
we have neglected the agricultural
sector. It is true that in the first
three years of the Third Plan agri-
culture did not show the anticipiated
rate of growth. It is also true that in
certain methods of planning the orga-
nisations have lagged behind. I do not
want to put all the blame on weather.
But it is not true that agriculture was
neglected, Now we are putting the
maximum of emphasiz on agriculture.
Not a single project in the agri-
cultural sector has been delayed or
neglected for want of either funds or
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foreign exchange or equipments. We
have taken care to see that in the
fourth ang last year of the Third Plan
all the iaputs for agriculture are
augmented.

In the Fourth Plan we want to see
that there is a built-in agricultural
programme where agriculture will be
treated as a project like any indus-
trial project. We have to provide
all the materials, all the machinery
and equipments that are required to
produce 120 million tons. Then it is
said that we are not giving an ade-
quate price to the agriculturist. As
the House is aware, Government have
taken steps to fix a price which will
give enough of incentives to the
agriculturist to produce more and
thereby earn more,

In the agricultural programme we
have to build in a scheme for the
procurement of tools, fertilizers etc,
and there should be adequate irriga-
tion facilities. When we set up a
steel factory, we ensure that it will
get all the necessary inputs. Simi-
larly, although agriculture is not on
all fours with industrial projects, we
will make every effort to see that
agriculture does not suffer for want
of inputs or facilities or incentives
to the farmer. Ag to why that is
being done, it ig because in a country
like ours, agriculture not only pro-
vides resources for the budget or the
Plap but it caters to the large num-
ber of people whose incomes are low.
We have to increase the consumption
standards; we have tp increase the
income standards. It ig not the area
llke Bombay or Delhi which has be-
come more affluent. But it is the back-
ward areas where the incomes are
still low and we have to provide em-
ployment to the people. It is not
only mere agriculture; agriculture
cannot sustain without the proceessing
of agricultural goods, It has to be
done in the cooperative sector also
and similarly there is the agro-indus-
trial sector. This is the edifice which
we are trying to build because we
want to build socialism in this coun-
try.
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[Shri B. R. Bhagat]

Towards the end, I must say that
the hon. Memberg have tried to say
that they do not agree with the
legacy of our late leader Shri
Jawaharlal Nehru. Well, in any
country, there are a few people who
can always quarrel with the march
of the country. -1 have no quarrels
with them. The country is marching
towards socialism. The legacy left
by the late leader wag the legacy of
progress; of peace and of socialism,
We are trying to build that legacy
and it will be the effort of the Gov-
crnment, in spite of the criticism
levelled by the hon. Member, it will
be the firm determination of the Gov-
ernment, to carry on that legacy and
the country will march towards soci-
alism. We are trying to do it. The
budget is an effort in that direction
because it not only provides resour-
ces for this Plan but also in the next
year it provides resources for another
Plan and, therefore, the budget has
to be viewed in this context.

Sir, it is a budget which will pro-
mote growth in the country, it is a
budget which will promote more sav=
ings in the country; it is a budget
which will remove the distortions
that have set in. In any marching
country, sometimes distortions set in,
whether by way of prices or, at short
junctures, because of the imbalances
in demand and supply. This is a
budget to remove those distortions; it
is a budget to build agriculture, in-
dustry and all that—the diversifica-
tion of the economy. It is a budget
to build a self-reliant economy in the
country, it is a budget to bring in a
socialist society which we are firmly
on the march of achieving, and to the
extent that the Fourth Plan will
march and will be implemented, we
will be reaching very near our goal.
We have to view this budget in that
context.

Shrimati Jyotsna Chanda (Cachar):
Mr. Deputy-Speaker, Sir, before mak-
ing reference to the Budget pro-
posals, T would offer my respectful
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surplus

compliments to the hon.
Minister for presenting a
Budget which reflects the awareness
of the Government about the true
state of national economy.

The hon, Finance Minister in his
Economic Survey of 1964-85 has pain-
ted an optimistic picture of the state
of the Indian economy. I am not
competent to go into the technical
aspects of his Economic Survey nor
can I comment on the technical imp-
lications of the Budget he has presen-
ted. But coming as I do from Assam,
1 find that there is not always an
adequate appreciation of the complex
problems of Eastern India, I have
in mind the special problems of the
hill districts of Assam, the special
problems of the border districts of
Assam, Bihar, West Bengal and Tri-
pura which are affected by Pakistani
infiltration and the gspecial problems
of defence and development which
must go together in a region which is
constantly under threats from Pakis-
tan and China.

I would like to submit humbly
two concrete suggestions for the con-
sideration of the Government and the
House. The first is the appointment
of a Study Team by the Planning
Commisgsion to report on the prob-
lems of social and economic develop-
ment in the hill districts of Assam
and the second is the appointment of
a Parliamentary Committee to look
into the special problems of border
districts in Eastern India.

17.25 hrs.
[MR. SpeAKER in the Chair]

The recommendations of the proposed
Study Team and the Parliamentary
committee should be made available
as early as possible so that the final
formulation of the Fourth Five Year
Plan is made more realistic and the
necessary financial provision is duly
made.

Tn 1962, the Planning Commission
and the Government of UP set up a
joint Study Team to make a special
study of economic and socia] condi-
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tions and problemg of development in
four of the most backward distriets
of UP, namely, Azamgarh, Gazipur,
Jaunpur and Deoria, The report of
the Study Team is a valuable docu-
ment. As Shri Asoka Mehta, the
Deputy Chairman of the Planning
Commission -says in hig foreword to
this study:

“In the context of the Fourth
Five Year Plan, we should ini-
tiate in an organised manner a
process of planning under which,
wthin the limits of the resources
available, there is an opportunity
for each area to develop to the
maximum  extent feasible its
potential for growth.

1 humbly suggest that the Plan-
ning Commission should appoint a
similar study team to report on the
special problems of social anq econo-
mic development in the four hill
districts of Assam, namely, Garo
Hills, Khasi and Jaintia Hills, United
Mikir and North Cachar Hills and
Mizo Hills. The topmost priority
should be given to the problem of
transport and communications with-
ovut which the prospects of economic
development will remain meagre.

1 welcome the appointment of a
Commission headed by Shri H. V.
Pataskar to draw up a detailed
scheme for the reorganisation of the
administrative set up of the hill areas
of Assam. But a reorganisation of the
administrative set up alone will not
ensure a speedy development of the
hill areas. The special problems of
economic development must be studi-
ed by an expert committee. Otherwise,
regional imbalances may tend to in-
crease with the process of economic
development.

1 would also like to draw the atten-
‘tion of the House to the problem of
Pakistani inflitration into Assam, West
Bengal, Tripura and parts of Bihar.
According to the estimates of the 1661
Census Commissioner of India, the
Muslim inflltrators roughly numbered

1887 (SAKA)
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2,21,000 in Assam, 4,60,000 in West
Bengal, 55,000 in Tripura and 3,00,000
in the Purnea district of Bihar.

The Janguage tables of the 1961
Census of India which have just been
published, throw further lirht on the
role of Pakistanj inflltrators in poli-
tically exploiting the linguistic con-
troversy in Assam. The 1861 Census
Commissioner commenting on the lan
guage tables of Assam, points out that
the evidence suggests that the East
Pakistan Muslim inflltratorz returned
Assamese as their mother tongue in
the Brahmaputra Valley while they
returned Bengali as their mother ton-
gue in Cachar. This is a serious si-
tuation. First, we have in Assam
lakhs of Muslim infiltrators from East
Pakistan and to make matters worse,
these inflitrators are exploiting the
delicate linguistic situation in Assam.

I humbly submit that the problems
of defence and development cannot
be separated ang the Government of
India should appoint a high powered
committee of members of Parliament
and other experts to look inlo the
cpecial problems of border districts
affected by Pakistani inflitration. In
particular, special attention must be
paid to the districts of Darjeeling,
Jalpaiguri, Cooch-Behar, Malda, Nadia
West Dinajpur and Murshida-
bad in West Bengal, Purnea in Bihar
and Goalpara, Kamrup and Darrang
in Assm.

1 understand that the committee on
the development of small towns in
Hill and Border areas has pointed
out the urgency of overall develop-
ment of these areas, in view of the
Chinese aggression and the strained
relations with Pakistan.

The parliamentary committee 1 am
pleading for should make a compre-
hensive review of the political, eco-
nomic and social problems of the bor-
der areas and recommend conc:_'ete
measures to meet the twin require-
ments of defence and development.



5695  General Budget—
General Discussion
[Shrimati Jyotsna Chanda]

The region I represent has been
subjected to frequent influxes of dis-
placed persong from the hell-fire of
neighbouring East Pakistan. It is
a matter of regret that a substantial
section of old migrants remains to be
properly rehabilitated while the entire
population of new migrants (those
who came in January to August 1964)

are yet to be brought under any
rehabilitation gcheme, It needs no
imagination to suggest that steps

should be taken without any further
loss of time to rehabilitate them. The
agriculturists should be provided with
land, if not individually, in state
farms, while other categories should
be absorbed in industries, preferably
in the public sector.

I feel the Government of India
should consider the question of free-
ing different industries from the im-
pact of multiple taxation by the Cen-
tre and the States. I refer parlicu-
larly to the tea industry which is at
present tormented and troubled by
multiple taxes from the Centre and
the States such as the Agricultural
Income Tax ang other taxes by the
State in addition to the Central Ex-
cise Duty, Income Tax etc. of the
Government of India. My suggestion
is that the Central Government alone
should levy the Income tax and an-
other duty on tea—obviously at an
enhanced rate—ang the States produc-
ing tea should get a proportionate
share from the revenue realised by
the Centra] Government on this ac-
count. This will not only minimise
collection costs but will also save the
industry from multiple troubles. Be-
gides, the Centra]l Government will
get greater opportunity to regulate
this industry which is one of our ma-
jor foreign exchange earners.

An accelerated programmes for
building roads and bridges is im-
perative for any developmental efforts.
Improvement of the Barak waterway
and of the neglected hill section of
the Northeast Frontier Rallway in
my area is alsorcalled for, in addition
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in Kerala
to taking up of the multi-purpose

Barak Valley Project for flood control.
hydro-electricity and navigation.

Before concluding, I deem it my
duty to refer to the agriculture in our
country, If our country is to be Jift-
ed out of the present morass and
alarming stagnation, the actual tiller
must be guaranteed security of tenure
not only on paper but also in actual
practice.

I support the Budget.

17-33 hrs.

STATEMENT RE. PROCLAMATION
REGARDING PRESIDENT'S RULE
IN KERALA

The Minister of Home Affairs (Shri
Nanda): Sir, as Members are aware.
at the mid-term elections held in
Kerala on March 4, no party has been
returned with an absolute majority
or anything approaching it. In order
to explore all avenues likely 1o lead
to the formation of a stable Gov-
ernment, the Governor had been in
touch with the various party leaders
from March 8, and on March 16 he

held detailed consultations with the
leaders of Communist (Marxist)
Party, Indian Nationa] Congress,

Kerala Congress, Samyukta Socialist
Party and the Muslim League. The
(Governor did not seek the views of
the Right Communist Party of India
as they had secured only throe seat:.
The position that emerged from these
consultationsg briefly was that although
Shri Namboordiripad felt it possible
for him to negotiate with the various
groups and individual legislators and
nvolve the basiz on  which a non-
Congress Government could be form-
ed, the leaders of the Kerala Cong-
ress and the Muslim League made it
clear to the Governor that they would
not join or support any Ministry that
might be formed or spunsored by
the Communists. The attitude of the
Congress was that it would act as



